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said the allegation is stupid. (Imterrup-
tions) You reserve the ruling.

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR):
I wall see the record. (Iaterruptions).
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SHRI S. JAIPAL REDDY: I have
been longer in public life than you or
your leader

THE VICE-CHAIRMAN (SHR1
BHASKAR ANNAJI MASODKAR):
Now let us proceed with the business.

Clanifications, Dr. Abrar Ahmed.

—

CLARIFICATIONS ON STATEMENT
OF MINISTER OF FINANCE RE-
GARDING CURRENT FISCAL SIT-
UATION
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SHRI A. G KULKARNI (Maha-
- rashtra); Sir, I am inchmed to think

that the statement made by the hon
Minister in thig House is totally a
defensive statement Actually he has
mentioned hard options are neces-
sary But his whole statement g a de-
fengive statement And may I agree

Fiscal Situation
with my colleague, 1t might be for
Justifying the extra taxes op the
extra resources that are required to
buwld up the sources of revenue and
to. that extent I would say that 1t 1s
not an objective statement, but it is
a defensive statement. Sir, 11 1s an
occasion to make suggestions, const-
ructive suggestions, to the Govern-
ment which 1t should objectively ex-
ammne, Sir, 1 would only say one,
two, three, because the time 1g very
short The scenario 1s like this, The
staggering defiait which was expected
around Rs. 7,000 or 8,000 crores might
go up to Rs 14,000 crores. But very
recently I have read In an economic
magazine: “One may not be gurprised
if 1t goes up to Rs. 25,000 crores.”
Which of these figures does the Fin-
ance Mmster think is reasonably cor-
rect? He has to place the budget, I
know 1t, What should be a reason-
ably correct assessment of the Gov-
ernment agbout the deficity Secondly,
Sir, I am quite aware of the stagg-
ering problem which the Government
1s faieng In British Parliament when-
ever a new Prime Mimster assumes
office, he has to defend his Govern-
ment. He blames the previous Gov-
ernment Here, the previous Govern-
ment was blaming the Congresg Gov-
ernment Thig way this goes on and
actually 1f the problem is not solved,
then you critise the bureaucracy This
I am-not doing But what I want to
emphesise ig this You say you are
going to take hard options For that
purpose if the deficit quantum =&
fixed, then only the Members can
give a more objective assessment as
to what shoulg be the way out gir,
the interest, I am told, has gone up
to Rs 20,000 crores Some months back
it was Rs. 20,000 crores. But has it
been now targeted at Rs 20,000 crores
or something more than that? That
we don't know You have to make it
clear Subsidy totalled Rs 10600
crores- In the public sector — £ T am
correct and Y stand to correction —
Rs 3,00,000 crores are invested In
the Central and other sectors Because
of political ethos and political manoe-
uvring the public sector, as everybody
knows, has become a hurden on this
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country, If I say you should privatise
1t, so many Members will pounce on
me, So ] would only sugegst if these
Rs. 3,00,000 crores bring in 4 per cent
mterest at least, Rs, 12,000 crores wall
be available. Mr, Finance Mnister,
some days back the Ministey for Sur-
face Transport was just saying that
some some private buses would be
mtroduced. Immediately, the Left
lobby pounced on him and he with-
drew the statement, “No, no, no
Nothing like that.” I do not want to
say the same thing about the public
sector — State Electricity Boards, Na-
tional Textile Corporation fertiliser
subsidy, food subsidy etc There are
many studies and I have got records
with me that the food subsidy actu-
ally costs more to the poor man be-
cause he does not get the quantity of
food that he requires And the 1n-
crease 1n procurement prices also does
not go to the small farmer: 1t goes
only to the big farmer  Therefore,
what cascading effect of this economy
18, 1t 15 for the experts to find out
Thep, about Government expenditure
Your predecessor Mmister made a
statement about 10 per cent cut across
the board, on petrol, and so on All
drama nothing happens That is
what I am worried about We have
made a mockery by politicising each
and everything ;n Government That
is why people do not get sufficient
confidence 1 the Government, which-
ever Government 1t 15 Even with V
P Singh Government 1t 1s a  total
mockery of high princivles slogans,
but no development of the couniry
Mr Finance Minister, I need not ag-
ain put it to vou but — I think our
Communist Members are not here —
even from Russia to Fastern Furope,
everybody is dismantling the entire
public sector thinking Thev Thave
come to the conclusion of disbanding
all Central planning You vurself
Mr Finance Minister as a Member,
talked about industrial policy

THE MINISTER OF TFINANCE
(SHRI YASHWANT SINHA) No, we
didn’t get a chance to falk

Fiscal Sutuation

SHRI A G, KULKARNI; I sayp
Mr Sinhg as a Member of Parliament
and Mr Sinha as Finance Minister,
you see the situation; even in Thai-
land 2 billion dollarg have been 1n
vested by multinationals, and how
much have we? Two hundred mill-
lons? So, these small countries are
progressing. We, the people of this
country, the entrepreneurs of this
country, are quite competent 1n world
competition Indian entrepreneurs, ed-
ucated, talenteq persoas, have shown
theiy bravery in USA in running big
corporations Why cannot they do it
here? I am only giving a friendly ad-
vice, to you and your Prime Minister
you have come, you never expected
that you would be a Finance Minis-
ter, or my friend, Chandrs Shekhar,
never thought that he woulqg be a
Prime Minister Kudrat ko meharbant
anyway, you have become and I wish
you good, I wish Chandra Shekhar
the best of luck With due respect to
my friend and elder statesman, Mr
Chavan, I want to say 1s this much
The mistake that Dandavate ang V P
Singh committed was that they left
the coffers empty I was fortunately
in the Umited States Everybody said
you have no money, you are beggers
Now, 1f we go on saying yourg is the
weakest Government, the message will
go abroad that this Government s
tottering So, I don’t say that Yours
1s a Government with confidence be-
cause the Congresg Party promised
you support (Interruptions) (time-
bell mngs) I am coming, I am start-
ing, I am hotting up

Then another aspect 1s the loan
waliver scheme I was also for i1t But
vou must make some systematic eff-
ort to see that the loan walver scheme
reaches the needy farmer who really
hezs been the sufferer on account of
the exorbitant rates of wterest and
the famine conditions Then what are
the options? It 18 my duty to give you
the options also You have to see
whether there 1s anv possibility of
getting low-interest loans The NRI
fund 1s costlier, I should say I men-
tioned this to you in the Consultative
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Committee also. I do not know whe-
ther the Fiance Ministry has gone
mtg 1t Please send some of your
officers or some of your Embassy offi-
clals 1n the rich countries like the
USA, Japan, Germany, France, etc,
who deal with this, to tap resources
from the Indians living 1n those coun-
tries and on whatever best terms you
can do that, do it. That 1s one source
The other source is the ADB or the
low-interest source like the IMF
Please find out whether there is any
other channel available and try to
make use of it.

The other thing 1s to see that the
fundg are invested to increase produ-
ctivity U have sad thig glsg 1 the
Consultative Committee. I had bro-
ught this up before you earlier also
Efficient use of the fundg must be
made Now, take the case of the pub-
lic sector Every new Finance Min-
ister, new Industry Minister, new
Prime Minister — everybody hero-
1cally says that he will see that the
public sector is productive How pro-
ductive are they? We all know what
1s happenming in the NTC itself. There
15 a staggering loss of Rs 264 crores
I do not want to go into those details
now If you are really interested in
the public sector, find a way out of
the present mess I can suggest a way
out If something cannot be done in
the public sector, then privatize it
and ask them to do it In Maharash-
tra, thingg like road-huilding power
production etc have been privatized
and these things have been, handed
over to the private people I can give
you umpteen instances Recently, I
wag in London Mrs Margaret That-
cher was on the TV and she made a
sneech, a very illuminating speech,
Mluminating to all of us  (Interrur-
tions) Mr Vice-Chairman, Sir, can
T go on?

THw VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR):
Your time 18 over now!'

SHRI A G KULKARNT What 1
was telling you was that Mrs Mar-

Fuscal Siwtuation

garet Thatcher said before resigning
like this: “I had received a letter
from an ambassador He had said that
the credibihity of the British Govern-
ment was at very low level and so,
his position 18 very ridiculous in the
country where he 1s posted This was
when I became the Prime Minister.
What I have achieved in these eleven
years 15 that a Britisher can now go
holding his head high and he can meet
any challenge,” I would hke to tell
one thing to Mr Chandra Shekhar
on whom the Prime Mimstership of
the country has been bestowed and
to Mr Yashwant Sinha, who is his
right-hand man and who iz the Fin-
ance Mimister. Mr Sinha, you chould
rise to the occasion You never expec-
ted all these things Nobody is going
to bother you if you don’t do it. But,
for heavens’ gake do it,

Then, there 1s the question of con-
taining the defieit Of course, the
usual cliches are there. But somehow
you have to do it If 1t 1s possible,
try to do i1t About the subsidies also
I have mentoned I read in the papers
today only that you have done away
with some kind of fertilizer susbidy.
Quite good Then there are  other
subsidies also releting fo  procure-
ment prices, Devi Lalji and Sharad
Josh: may notl like. But it is you who
are actually going to manage the
economy But ac’cually the economy
you are golng to manage. See whe-
ther 1t 1s possible to have some bal-
ance The benefit should go to the
poor farmers I am not against it
But the rich farmers, just like in
Punjab or western Maharashtra or
Andhra or Karnataka who grow such
crops (Interruptions)That should be
done

Then, 1n the economy, Mr Finanee
Minister, you are including the ele-
ment of cost-push effect because of
admnstered prices being rsised, and
thereby highcost economy has deve-
loped in this country It is necessary
to bring it down if you really want
to earn foreign exchange in export.
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Last point, Mr. Vice-Chairman I
1ead very recently that rupees nine
crores per hour are createq i1n black™
money in this country. Per hour Rs.
9 crores! And 24 hours into 365 days?
What a staggering amount, Your
predecessor and my friend,  Prof.
Dandavate, made a heroic statement
I will use that money for slum clear-
ance For Heavens sake, do it Do
gsomething on that

Then, I make my last point

THE VICE.-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR)
You said ‘last time’ thrice (Inter-
ruptions)

SHRI A G KULKARNI I am fim-
shing You need not worry Gulf cri- '
s1g is there Sir, I remember what Mr
Salve said in a Consultative Commit-
tee meeting .. (Interruptions) .Thus
much crude oil must be produced,
come what may; invest in that just
like in power sector

These are hard options What your
paper says ig soft optiong in order to
justify that you have collected by this
paper another Rs 1250 crores or’
something like that

Thank yoy very mich You are
also in a great hurry. Because many
Members have to. .

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR) I

am not in hurry The House igin a ~

htrry

Mr Swaminathan Not here Mr
Kapil Verma

SHRI KAPIL VERMA (Uttar Pra-
desh): Mr Vice-Chairman, Sir, I am
very sorry that the -Government has
not produced any corprehensive pac-
kage to deal with the situation, fiscal
crisis, uhprecendented financial crisis,
that the country is facing today We
did expect. from the Government a
‘eoordinated, well thought out, comp-
reliensive policy. First you came up
with Indirect taxes Then the Prime

Fiscal Situation

Minster was good enough to say that
no new taxes would be levied before

the next Budget But,
Sir, excuse me, your

unfortunately,
government

have gone back I would say that you

have 1ncreased indirec

t taxes and then

direct taxes But you have not brought
about the promised cut in expendi-

ture-non-Plan, non-de
penditure You have

velopment ex-
failed to create

an atmosphere of austerity in the co-
untry. That 1s the meain thing you

must set ap example

Before calling

upon the people befare making app-
eals to the people to| make sacrifices
these sacrificeg are very necessary be-
cause 1f, God forbid, there is a war in
Gulf, then I do not know what will
happen 1t will be a great disaster for
all the developing countries, particul-
arly for India ang our neighbourg like
Pakistan Sri Lenka and others So I
hope you have formulafed contin-
gency plans for that I know you will
not be able to say much about it but

I hopre you will give |some indication
about it On petrol

have imposed certai

from the hon
is the exact

and all ‘that 1s a

papers have written |about 1t T have
trieq to verrfy 1t from the economic
newspapers as to what is their inter-
pretation Thev say that all these fig-
urés are unverifiabl That 1s what
they write Now I want you to tell u«
the defleit 1n exact figures because the
Prime Minister, the other ‘day was
quoted on TV and radio as saying-that
the deficit has incraeageg from Rs 7,000
crores to Rs 14,000 crores Our respect
ed collrague who [spoke before me
just now. Mr. Kulkarni, said that it is
around Rs 12,000 crores Now, I want
to know from you exactly what is go ~
ing to be the figure of defieit

THE VICECHAIRMAN
RHASKAR ANNAJI
Tet us not repeat,

(SHR1
MASODKAR)Y"
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SHRI KAPIL VERMA Then, I want
to know what 1s the rate of mflation
at the moment and what do you ex
pect at the end of the year because
there are reports that 1t .s 11 per cent
at the moment But the feeling 1s, be
cause of the taxation you have levied
through these two mni-budgets before
the main Budget, that the inflation
rate might still go up So, I would Like
the hon. Mimster to clarify this be-
cause, as the former Finance Minister
pointed out on the very first day of
the session reimbursement of loans has
not taken place as yet to the com-
mercial banks You have not taken 1n
to account the amount that they have
spent on writing off loans So, the de-
fieit may stil) increase, the mflation
rate may still go up So, these populist
measures are Causing havoc to the
economy of the country In fact, as has
been pointeq out just now, you are
giving subsidies And because of in-
flation that 1s being created and the
havoe that 1s peing caused to the State
exchequer and to the economy of the
country, the common man Is suffering
as the prices are going up At the end,
may I reqguest you to reconsider the
surcharge that youhaveraised from$
per cen{ to 12 per cent because this is
going to hit the salaried class and the
middle class alsoy This will increase
inflation, Even 1n respect of the cor-
porate sector, there has been a criti-
c8m of your measure But in any case,
please spare the salaried class. Thatis
what I want to say Please reconsider
it Thank you

SHR1 VISHVJIT P SINGH (Maha.
rashtra) Mr Vice-Chairman, Sir, the
day the statement was to be made hy
the hon Minister, we were under the
impression that a comprehensive state.
ment would be forthcoming, a com-
prehensive statement giving us an 1dea
of what had gone wrong, where, why,
how, what whas proposed to be done,
where, why and how Unfortunately,

«_the-hon. Minister has come out merely

with two small proposals, small not
from the point of view of the common
man but small from the point of view
of the onerous task which lies befo::e
the Fmance Mimister The deficit s
going to cross all imaginable limits.
The situation is at crisis point. Though
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nflation in the manner in which we
calculated 15 yet 1n the double digat
Stages, rea]l mflation as it affects the
common man in terms of essential co-
modities is rising much more rapid-
Iy 1t is practically three times the
Pace ofinflation as we calculate it, and
a triple-digit mflation is round the cor-
ner I would like to warn this House
that a triple-digit inflation is round
the corner and we are all sleeping. It
1s about time that we woke up to the
reality, the reality which has come
about as a result of the total trip-
down of trade, transport, commerce,
daily life from the last few months of
this country It is now of course, com-
g back to normal But the effect of
this will be felt for 5 long time to
come I would like to know from the
hon Fmance Minister, what is propos-
ed to be done about the Guif crisis.
He mentioneg about the Gulf crisis
The Gulf crisis 1s not one factor of the
price of otl alone India faces 3 major
problem in that we had only one or
two traditional sources of supply. Our
major problem today is that we are
having to look for new sources of sup-
ply which are not available to us at a
normal rate, even the prices which are
prevailing 1 the international market
are pot avallable to us today because
we are going to the sources which are
unfamiliar with us and which we are
unfamiliar with I would like to know
the details of this because I am sure
the hon Finance Minister is aware.
All the approvals have to be taken by
hin The previous Finance Minister
had stopped aid at o1l deal which was
talking place with Malaysia prior to
the Gulf crisis. If that oil deal had
been done with Malayasia, we would
not have been faced with the problem
that we are in today. Bui that 1is
besides the pomnt I am sure at some
paint of time the detalls'of that wiil
come out. But I would hike to know
what 18 the quantum of imports for
which we are having to pay-extra on

this source alone.
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The second problem which we are
gomng to face—and I warn you on this
—is the fact that the rupee payment
trade 1s coming to an end It has prac-
tically come to an end and all trade
1q future 15 going to be in convertible
currency Has your Ministry, I would
like to ask through our medium Mr
Vice-Chairman, has the Finance Minis-
ter and his Department and the
mandarins 1 his Ministry done any
study on the impact, on the future
impact, mn fact the immediate impact,
of this conversion of the rupee trade
nto convertible currency I would also
like to know while I am on this parti-
cular point, what 1s the fate of the
amtountt owed by us to Russig or &
us by Russia? What 1s the fate of that
amount? Is that going to get converti-
ble ¢ 18 1t going to remamn in rupee
trade> Is 1t going to be 1n our favour?
Is 1t going to be agamnst us? I would
like the hon. Finance Minister to en-
lighten us on that (Time bell rings)
Did I hear the bell Sir? I hope I am

mistaken
THE VICE-CHAIRMAN (SHRI1
BHASKAR ANNAJI MASODKAR)"

Yes, vou did hear, There are many
of your colleagues to gpeak

SHRI VISHVJIT P SINGH I will
be grateful

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAIJI MASODKAR)
But there are many of your colleagues
I have sat here patiently while my
frier 1s have been speaking for hours
together I may be permitted g few
minutes

SHRI VISHVIIT P SINGH But you
realise, Sir, I have sat patiently for days

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR):
All right.

SHR1 VISHVJIT P. SINGH' Thank
you I have lost my thought I am sorry

SHRI 8 B. CHAVAN (Maharashtra):
It was convertible surrency you were
talking of,
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SHRI VISHVIIT P, SINGH Now, I
would ike tomention one more aspect
The other aspect which 1s agamn goimng to
tace yoy straight, 1s the agricultural pro-
curement. The very foundation of our
public distribution system and a large

part of our economy, mnamely, the
agricultural sector, got affected by
the total breakdown of agricultural

procurement 1n the States of Punjab
ang Haryana in the last few months,
especlally during the anti Mandal
agitation At one point of time, I
remember, the farmers of ¥Karnal,
Panipat and Sonepat gheraoed the
Food Corporation of Indig officers and
threatened to set fire to them They
said ‘We will burn you 2hkve because
you are not procuring our  grain’.
There was breakdown the cumulative
effect of all this 15 gomng to be felt,
You will not be able to escape from
1t

Coupled with this 1s the amount of
taxes which has been collected by the
previous Government Thousands of
crores Rs 900 crores in the Railway
Budget Rs 2,340 crores in the Budgei
Hike 1n direct taxes-Rs 810 crores
Gulf surcharge-Rs 2,300 crores All
these taxes plus a few others Of
course, there are some taxes which
you have imposed now There is an
article in the Business and Pohitical
Observer of 1st January which asks
‘Where has all the money gone? We
would like to know that Where has
all that mohey gone? The previous
Government collected thousands of
crores Where has 1t gone?

There 1s a shortfall in the collection
of taxes. There is a shortfall of Rs
7,000 crores The shortfall 15 going to
be even more Why is there this short-
fall? T understand a certain amount,
because of the breakdown of all sys- -
tems of Government for a little while
But this is such a tremendous figure,
this is such a huge figure, that a break-
down for a short period does not
justify this You have not taken the
House into confidence on this. T would
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Iike to know, what 1s your pusttion in
regard to the value-added exports?
In the past (Interruptions) we have
had the situation where 'ndustrialists
an manufacturers had been allowed
value-added exports on rupee-payment
trada after importing from hard cur-
rency areas That allowance hag been
there earlier Now, what are you go-
ing to do about 1t? Those exporf{s
also are going to go down, They are
not going to be available o you.

All these things, cumulatively, are
going to result in 5 scenarig which
1s going to be very very gnm The
only option open tg the hon Finance
Minster—Mr Vice-Chairman, kindly
give me a moment—is to take the
House Into confidence by placing a
White Paper before us I demand—I
am sure, my Party will back me in
this demand

SHRI 8§ S. AHLUWALIA (Bihar):
Yes.

SHRI VISHVJIT P. SINGH: The
Ieader of my Party 1s sitting right
here I am sure, hon Shr1  Shiv
Shankar would back me i this de-
mand for a White Paper from the hon.
Fmance Minister on the state of the
economy today, on the reasons for the
development of this crisis, on the fixa-
tion of responsibility for the situation
which we are facing today and on the
proposals which the hon Finance
Minister may want to introduce for
the future, This plecemeal introduc-
tion of taxation measures is not going
to be the answer These stopgap
measures are not gomng to be of any
use The real remedy will have to be
a big dose of very strong medicine.
This will have to be done with im-
agination, with courage and with
some vision T would ask you, once
ang for all, Mr Fmance Minister,
what are you proposing to do® This
18 not sufficient for us. Thank you,

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR):
Mr Ahluwalia You have to be very
brief  Otherwise, I don't think we
will be gble to complete it.

[4 JAN

. 19911 of Finance Re, Current 334

Fiscal Situation

N gloha fag syt
(f‘aarf) IrgasgEr Agen, faw
e ¥ 27-fewmt & qwww §
¥ I ¥ R 39 @dwmw e
AFAT1 TG ar w07 78 I1f 99
¥ qaqey § wa 35 famwe 85
FUAT ARG F WA T @ W
e B ofe o0 sy 3w @ wifaw
qU # AT e g &y gh qay
aafarat #t Aweas T il
SHFT GEAT FIAT 71 TH §I
¥ N TN §REE I T
wafasqr 8% &1 ammsr WX
for @ fggwam  swar O
98 ¢ A g7 a% a7 =@ &

Y qF @
Thfee Y W Sa¥ eh i 9w

]

I g7 @ AT Ay aATAr, A
1T SEy W awﬁérvgg,

9q Agr | W T ?
fm w91 38 weET
AT |

3E, WA wirge B aed
E CE i 9% ow gfem #
fafmfedr By sarf ¥~15 sfnre
3 20 sfawa a5t & fqewr & woy
ygr Fmr § fr defiedd v siv
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fastre gefasr #1 weafas 9
A w7 P oSrw, I 9T oy wmfa
R o) @F AR A SIeaES
A FT AT G WS B FAT
T FFT AT IAFT WA FQ
FW AT ®E?

wgey, § @ &OFIR HF AT
foor @@t waw &1 ga3 fag
Y TP A w7 Aus
"aeqr, a8 Fedt e &0 Fdg-
fiiz & AW 3 AE 99 F Faqd
¥ g WIT gFAaT feaum a3
UF A5 AUT NEY A A gq
gumd 5 98 w98 qiF ¥ ¥mF
T Sl S vEr § 1’ AN &var
g Tg g 3§ fmafuw pdifwa
fag st 3 s &t & f5 wifgs
AFE 4T Y OF AT QAT qIF
& qgr e, @ oaT ¥ qRT OSIY
arfe qU aw s AT aF, G698 99w W
AW a% HIT IF 4T I G 4|

A wgEy, § &A AEeT §
s w2

feamz, 1989 #1 f&leT wEr =7
fostd w1 qr? 2 fagmw, tog fow
fare o fag ¥ wO9w & o,
g faa B q@ w1 food v
a1 #HX 3q fgq st YT o
a7 WX 7 JAwEN, 1990, S fFara
saa fag ¥ fae &7F W™ 7w
T SR, 98 el mwET T
festa Far o WI© gegelar ST wyT AT P
X sar 5 & omar g ¥ arg
et N o 2 05 s o=

g F FT 130,95 HA
AT AW 9w 4@ & WX
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81 ¥ o wegw ¥ welt ST A
I wigm & oaw @ 3T ¥
fagelt qar foady &, foaer fad 2
aw ¥ QM SUETRE wgEn, §
ROF ATEGT F T AFPICT ¥ SRAT
Tt & qm aww FW AR
BIH & faar 3T @ E? mF W
gy7 g tF grar & 9 wal &
agA 0 qEaTg @Y & (¥ I g
¥ AT 8 Al BN _F AT q G
1o oA qQgr i ¥? e
g oY foqar Ate o9 a1 @ § A%
Y gW faaed o3 ol o
€N mr fra gmmg ¥ wwEr g
N MY ax frasdr are = wuard
w3 9 IF FIF FE! TT THATA I
Fur a1? & wwy wigfes gaed
¥ Saw WgW W W ¥ ¥ fEw
i w5 g fFonew gy swed
7gT 8, 98 e famgary s fag
F ¥l W@ TF Fric U7 g T
foay f5 go sm & & fFd
gAY T ®) WiiqF wFEar FT FarT
faar &2 awagm

JEANEALN &t WA A
qaEeR) : = T Ny yeE, T
TEAT Wgy § A ¢

=t TN AW g (IAT NSW) :
g WA wEr St ¥ S wfas
feafg & dag ¥ I faor 2
T Frdar F @O SUN a9gd T
g Bpar & 1 WfEw qew Og
STAAT TZAT G7 fF T aFfed WA
39 FIq@ & mar? 9T v feafy of
QAT et & qves @t feafa & @y
¢, guwr faega o=t Qud, Sedrg g
#fem vaw fe@ W aw@ ¥ SeE
T e T e ¢ fF S wemw
T DFTH FT QA F Q@ H ALY
¢ Sawy e sfewd 3@ & fqg
§ wrw awrer wate far o &
Y 9g 37 & ged ¥ Sar
-2 ¥ W A faer wat o @
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gedte fwar & , 7aT oY I5e § fesw
feat ¥ FT@T =7 w@rer FEAT W E
1990-91 T Wt FuT weya fwu
w1 & 94 ;AT Y 94 yarR WA 9,
faw delt ¥, S qdadi aTHIT O I
-gga fe@yar dier v W gw  &4q
¥ ot TE A1E w7 0T & OqA °r
& gn B W R ¥ Srawe X
7,260 VT To w1 A1eT femr @ & =7
frar ff g or TP TG A,
9 UT HEW WA BT FHHE
W 98 Fwg AOA gaEdl
T U7 FE SIONT W &
&1 & fawr ar | SfFw gog-feafa
IFFT g Afagy F wTO fgewd
feadra fearat o3 @ § | =mFay,
1990 ¥ @@ =T qga-qe
10,500 FUE TIT §T 7T T wA
feafr ag =t W & Sar & gapef
SR W B ®WIT gAR 9 #K
migar & N w3 2 & *dr 97 57
A o7 @ & & et gaR T wE
FT UTET, 1 SIQT, FE 9T W @I
& fo dag g FTIE o HT AT Y
aqraar | gor feafa & & wedA
waqr S § wwar wwar § foaar
gegfeafa & feay &de &1 @er
1990-91 & 99 F 3@ ¥ (w14 )
@M W IW Y FT AE qH
fra @l St ML 9@ T
FO &1 faar & Faw ST AT 37
-®IH F-FT W, A H WA
wEl St ¥ SFWAT W@ § |

Fg v #}
g foafe az & & foa qoa fa
wavaT, 1989 ¥ v wrwe fearay

_9gY & 5560 &dre w@¥ v faRey
qar ot famw gy fredrt g,
WX wa WAy ag 8 fewv,
90 FT 2500 FUS TWX F Flw
wiws feqrdt ved § stat fr ey oat
3 ag W W wrdt § AT g oY ww§
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g ¥ el v 2o fav o
¥ for o ¥ waT gar @ 9uw
far @t wofw famwat wear & o
gt feafy & faw mw 3 0O
AW ? FAIET A qUATT HWFT ?
£ AOF 2T T dUEA IH0T 7 WA
¥ o1 a®ar § ogad wAwe ¥
for faw ady S = faw Saww
FqT FE AT W& 7

2z Mwfae, o a1 fo g oft
aaat ¥ wwr 5 gy o aga A0
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STAFT Seaar grn 5 gdadt g
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X Ugaqe 1 Sfawad sqr w6
3@ fgamr 3 ady v afrg Sarfs
THTHTEl A ATat g f5 1990-91 &
g § ag AT 10,000 FVT So aF
gg= sromr A Qe feafe # o ag
AT agar g fv o 9w g
efafge =1 ¥ g%ra FH FT 97T
FE | eaR A foard et §
os d SemE @ & o mrosy
UFNE F@AT ERT A IGT ored
g #ix wrmd W ¥ fou Sorew
FRAT AT AR qera1R Fgry & fiym
AWET  FEA ST g ST qraw
qzw & fau fox Y @t mros
Ag-eFear it ararfuer § Sae
darare @gAr  EFY sk gad fig
Y FR FW g9 |

%" 1T A F e gt ot w5 sy
&9 @ I Wk nrwEfv s A
g 5 ag e wew A7 wxwIT @
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TIEA R TN AR T R § Ay
agfears gw faafe & =omr f5
&7 ¥TgRT ®Y @¥leHT HOAT durare
®Y g 3wy @ | agfeafr ey
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[ <« 7w @rew )
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Af warE f afesy § oy @l
®AT AW FrAT § SR N Ey
feafs gvit | zafg g3 &1 0§
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AWET ¥ /g R AT WWu T
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W wAEW & wm oFT 9% | gafeg
34 femr § g@e §1 s T

w1fgn 1

g & g § w6 Ay w0
Fg1 wgar g & o faww &0
FEgd gt g SAET g fagAr W
U Sadr g7 wfaw geq Mt X
argRl s@ fg afes dar wdl
T ST |

TR [N g7 ¥ JEY § agq

¥ 99 gu ¥ wgE O wAfewr  wA)
§ sifr SE mg foe WrEr 3
W Wy Ya9a few Wy ¥ Sarat
qrfe 19 g7 ¥ wEc gT swAkR
AGHEEAT 2| | I W@ & M 40
gxlT 30T WL F FOF a3 4 FIaT
g7 &) W TN HF FY WG FY
frrdt zg I § oW WY d@Fa
UGy awea ¥ oTe g | & SrAar
TG ¥ SEA WE A9 RE AG- T
;&Y THEF 7

TRea, T8 giWg feedl  C®W
# § foud gy @ ¥ Tv g
TOIE F W I % Fay Wi EN
wFET  gwanr § oY gFm e |

wgreet &1 «ff o waw @
St YOI WER TIAGE IEF  ATAR
9T 1989 § whwag 7.6 caadtaw
7t segq 9 WEEY &1 AT WMT FEHT
wrEgwt geeE WG Wl KO |@T T@r |
@'h Tﬁdm‘?} ¥oagd BB odw

[ & St FogET RET  3EW g
:% 2 wredy ufs wg @ femlg ¥
wmr § fomd @ owgwE ¥ fEEe
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fag =mmed #t FEw Sy Al
FT F&7 SEW W 1j¥ Iz & wrw
argar |

famm 45 grgr @ of Agraar zeAwen
TE AT ST @RT | F qraar agarn i
for ga¥ Far g€ & 7 wwg g
FrgrHdt § g @ SiqqEA & AEA
774 3t &t & @ 37 sga € Twg
qrg & | %A a1T W faw S|t
gy srffe s sifs Tiar 1w
gFaaw fosd sw <fr @ w@r &
gafar & &€ 7 3@ A A graa
T gw qgwalr qy fave aw & agradr
a7 & fau Anw Far FAEE Fcg ?

¥57 favg qgw & 1€ @grLET @-

®T Fraer fear § wwe frar § A
saay 3 fedfy g =g § = sgar

g

9§ a9 Wt @ el
¥ cumar g f5 za% w00 s @
fau st fama sExw FAET S
aifs va¥ mgm 9x v feseesf
gt § #R sw ic uamifesa ghr
Y SR OFT QT & Al SH gEY
famr & @mrar @r @3 1 W R A
ST ¥ ST ¥ A A At srfee |

foget s A fmaw & womy
difar anar sEF Hro s fafy
fseag e g & o7 w1 aml
¥ aR A s gade qUT ATE AW
F AR 8 FT w1 foxa 9El St oEx
FLEEH 19 & FLFR@WIT ST
HIT SAATAT &1 @r & @ ase am
¥ 9g F§ AT T qEIX  FT FH
@ #W HR A Fa 3e@ QY I
R § W ANITH A A sEw fow

AT § ATAFT 1A ATETNG FLAT argﬁ
T

SHRI J.8. RAJU (Tami] Nadu): Out
of three pages of the Statement, 1wo
pages have been devoted to defend the
action of the Government to mobilize
revenues I had expected the Minister
would give us actual figures of balance
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he will come out with that in course
time

Mobilising of resources 15  somethmng
very important No one disagrees on that,
But, if 1t has to be done through taxa-
tion, I don’t know whether we are really
solving our problems To extricate from

one trap, we are getting into another
trap.

I would like 1o knoy from the Mimis-
ter what measures he proposes to take
to check the ever mising inflation, because
the alarming rise 1n prices 15 the concern
of the common man

Now, I would like to have a specific
clarification The surcharge on Income-
tax has been increased by 4 per cent In
a federal democracy, I feel 1t 15 5 fraud
commifted on the States The economy
of most of the States are no Dbetter,
Some are in @ very worse condition
Under these circumstances, youy have in-
creased the surcharge on income-tax,
so that you don’t have to pay any
share to the States You should not
have this attitude of feudal overlord.

Finance Commissions and also
various experts have stressed
time and agamn to refrain
from this method of taxatton This will

strike at the very root of federation
States have a right to share in the reve-
nue, Therefore, I would hke to know
whether the Minister wil] look wup for
some other measures of mobilising of re-

sources replacing the surcharge on In-
come-tax

DR, G VIJAYA MOHAN REDDY
(Andhra Pradesh) Leaving apart the
question of the Finance Mimster taking
charge at a difficult time, I wish him
aly success in putting our economy on a
very healthy lme At the same fime
Gog forbid the Gulf war,

I would like to refer to only pomnt It
has been reported in The Financial Ex-

~~press and other papers that business ex-

vort houses have failled to repatnate
their foreign earnings back to our coun-
try causing 2 huge loss in foreign ex-
change. This could be considered an
anti-natiopal act Out of 340 cases
scrutimised under these counts, 71 per
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cent of the exporters have faled to re-
patriate the sale proceeds The enforce-
ment agencies have estimated that 1t
could be wel]l around Rs, 12,000 crores,
If the amount 13 recovered, there will
be no necessity t5 go iy for external
borrowings. Because of these fraudulent
transactions, the incentives and benefits
that are bemng given to the exporters are
not serving any purpose also I would
request the hon Minister to throw some
Iight on this important matter and take
effective measures sy that our economy
Ig rectified from this point of view

SHRI SANTOSH BAGRODIA
(Rajasthan) When the hon Finance
Mmister took charge, we were very
happy, We thought things wil] improve
But we would like to give him enough
time  We had hked to give him enough
ftime but 1n the meantime he has brought
out a statement I would just read the

lines  On page 2, para 8, the hon
Minister said

“We should have no illusiop,  that
fiscal imbalances accumulated over

severa] years can be eliminated at one
stroke ”

I wish he had said ‘only last year’,
because the question of several years
probably he may not be able to handle,
You can handle the mesg of the last
year, we will be very happy and the
country also be very, very happy
Either you have not read this
thoroughly or I believe you have
overlooked this point, As my friends
have suggested we need a white paper
on the economy. I would rather say,
please give us a black paper or a red
paper on the last year’s economic
situation and a white paper on what
you are going to do for the improve-
ment of the economic situation That
1s what we want But sumply a white
paper of the last five years 1s not go-
ing to help us. So please confine your-
selves to one year and then you have
to compare what has happened during
the last four years If you want to give
comparative figures you can give us
because two set of Governments were

\
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wotking It would have been muckh
in fairnes of things 1f you would have
sald “From 1980 to 1984, thus has
happened, from 1984 to 1989 this has
happened and 1989-90, this has
happened.” But this 1s a very, very
vague document Even very good
economists 'will not be able to under-
stand it  Thig 15 just a Jugglery of
figures Regarding GDP, how many
people will understand 1t? I believe
even many MPs wil] find 1t dafficult
to understand this I wish you could
have given some kind of a statemens
which the ordinary people likke me
can understand

Sir, you have also tried to say at
orte pornt m para ii, that the combi-
nation of measurcs in this sphere—-
both revenue and expenditure—would
ensure that the fiscal deficit of the Cen-
trai Government does not exceed 8 3
per cent of the GDP What was the
GDP during 1989.90? The GDP was
much lower than 8 9 per cent, Now
in the next year in view of the mfla
tion 1n view of more and more acti-
vities, the GDP 18 obviously gomg to
be much more and for that 8 3 per
cent really does not satisfy us This 83
per cent GDP will be because of the
measures you are taking now We
want to know what would be the
percentage of the deficit of the GDP?
It you would not have come nto
power, all these measures which you
are now taking, would not have been
taken What would have happened
in that case? As Mr Vishviit P Singh
has said defleit will go beyond all
imagimnations I would like to know
what would be the defiit 1n terms of
money? Is it Rs 20,000 crores ox Rs.
25,000 crores? Please tell us about
that These figures are really not
going to help us

You have also said that in addition
what steps are being taken to improve
the revenue collection Revenue f:ol-
lection through proper tax complian
ce These are all vague terms Because
1 know Yor certain out of that what
are your plans to get out the black
money in the couniry? People are
aalonlating that the black money in
the country 18 around Rs. 40,009
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crores. I do not know. It may be Rs
90,000 crores or Rs 60,000 crores,
What are your plans to get this money
in the mainstream of the country, for
the development of the country? Do
you want to get this money through -
raids? Of course, Rs. 120 crores per
year was the average of black money
collected and this realisation was
there for the last so many years
That was the average Is that the only
matter? I have explained to you per-
sonally what happened to a jute baron
in Calcutta Nearly Rs 35 crores
were deposited in the Swiss bank and
nothing has happened We have re-
tently read mn the newspapers that
the premises of an industrialist was
haided and some people were arrested
With big fanfare every newspaper
will pubhsh 1t But resulis are
not published m the newspapers,
under your leadershup, I am
sure you will produce the results and
you will bring out thus was the case
and this was the result achieved by
your department (Twume bell) we
have waited for days together. Even
two days back when you were 1n the
Cnair I was waiting to participate mn
the debate Today also I wailted but
unfortunately I missed my chance by
a few mimnutes You know that polit:-
cians have to run asbout many places
Please give me a few seconds.

You talked of strict control on ex-
penditure This sounds very good but
1t should not be at the cost of the effi-
ciency On the other day also I asked
a questron but somehow I missed that
guestion, You have mentioned in that
reply that you cannot quantify the
amount by the measures you have
taken If you cannot quantify, if your
Department cannot quantify, then,
what 1s the use of taking measures?
You have taken these measures Let
us know wheat the effect of these mea
sures will be on the economy of the
country What 1s the effect of thesez
measures like 10 per cent less of pet-
rol and 20 per cent less of telephone?
1 would also like to know the mpact
of these measures during the last
month, December, actually. What
your departments are doing actually
te eollest funde effectively is, they
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are writing to parents stating, *Your
children are going to a convent school,
Wherefrom do you pay this Rs
400_/-?" They are wrnting to people
saying, “You are paying Rs. 100/- per
Bmunth for the club. Where are you
paying from®” Ig this the way you
are goimng to collect Rs, 20,000 crores”

I am not going into the details of
the mvestment climate You can go
on making as many additions i the
taxation system as possible You
can go on saying that only 75 per
cent will be allowed on depreciation
and all that All this will affect the
mnvestment  climate, Have you
thought of that also? What we expect
from you is this Row do we get the
best thing, of the best quality, at the

v lowest price? That 1s what we want
to know from you Do you have any
plan of action for that? Only three
days ago, my driver said that the
price of rice has gone up to Rs 35/-
from BRs 3 50 a kg, i ration shops
I know you cannot provide ‘kapda’
and ‘makan’ as you say But do you
have any plan to provide ‘roty’ at least
to everybody?

Sir, T understand that there 15 a
plan that NRIs will be given dual citi-
zenship on deposit of 10,000 US dol
lars. There are three crores of NRIs
Out of that even if 10 per cent accept

Egms king of a thing, you will be pro-

ably making Rs 60,000 crores. T

would like to know what your plans
are on that.

Regarding foreign exchange, there
1s 8 very mnteresting thing The Fin-
ance Ministry used to say, “We have
got reserves for four months, three
months ¥ Then 1t came to twe months
Now probably it s for three weeks
I understand the Finance Mimstry 1s

till happy because Pakistan has got
oreign exchange reserves only for &

ay. So India 1 still happy that .2
Pakistan can manage with one day's
reserves, we have got three weeks'
reserves and we can manage Very
easily. -

Then, 100 per cent export obliga
tjon. New industrial undertakings re-
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quire import of capital goods, mach:
nery, etc. They need to be provided
finance on imported machmnes on the
condition that they will pay back in
foreign currency as and when therr
instalments are due in the next ten
years Since the inflation rate in our
country 1s much higher than that m
exporting countries, for capital goods
such a condition 1s hard for accept-
ance Fmancial mstitutions  are,
therefor, discouraging export-
oriented indusiries. What are your
plans? Is the Government aware of
11? Do you have any answer to these
problems”

Increase in D A. and inflation sup-
plement each other and make a vier-
ous circle Has the Government
thought of any measure to divert 50
per cent of D A as deposit in secu-
rities for three years or so?

Increase 1n diesel price has caused
mcrease n prices of fuel, raw ma
terial, necessaries, ete. Is 1t under the
consideration of the Government to
decrease the price of diesel and to
compensate the same by ncreasing
the price of other petroleum pro
ducts?” Some unimportant goods like
HDP etc, we do not need to ymport
We canh save a lot of foreign exchange
on these petroleum products Do you
have any plan for that?

Even the President has warned you
that the economic crisis is there I
thimk the whole country knows it I
am not going mto the details because
Mr Vice-Chairman is looking at me
with angry eyes

The next point 1, on 27th Decem-
ber you have replied that it is diffi
cult to quantify the financial impact
of these measures. I would once more
request you to quantify the effect of
these measuses Otherwise, all these
efforts will be useless

Then I come to inflation which Ahlu-
waliajt has been asking about You
have repled to Kumari Alia etc on
97th December. In January this year,
the inflation rate was 7.8 and‘ the price
index was 155.8 against which today
it is 184 3. You tan understand what
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kind of inflation 1s taking place What
s{eps do you want to take so that this
kind of mflation can be stopped or at

least reduced, 1f you cannot stop it
completely?

Then, Sir, this 13 my last point, your
three FIs have asked for 1 billion
dellars from the World Bank I would
like to know what 1s the position of
these World Bank loans Are' you
going to get 1t? If so, on what terms?
Will any political conditions be atta-
ched to this?

Fmally, I would like to request our
hon Fmance Mmnister, through you,
Sir, that please find some way so that
the basic prices can go down. The
onion price have gone up.
Even tomatoes are 25 rupees
a kio deep somewhere m
villages 1n Rajasthan Even the price
of salt hag gone up to Rs 10/- a kilo,
I am told How are we going to sur-
vive? We are talking of multina-
tionals we are talking of so many
things, 1 say, you do anything You
bring multmationals, you bring pri
vate sector, you bring public sector,
you do whatever you like But as far
as I am concerned, I want the masses
should get at least the edible things
so that they can survive peacefully
and honourably Thank you very
much, Sir,

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR):
Mr Rameshwar Thakur, do you want
to say something?

SHRI RAMESHWAR THAKUR
(Bihar)‘ Certanly, Sir That 15 why
I have given my name

THE VICE-CHAIRMAN (SHR1
BHASKAR ANNAJI MASODKAR):
You were not here when your name
was called

SHRI RAMESHWAR THAKUR
Sir, I will not take much time on that,
Mr Vice-Chairman, Sir, I congratu-
late the Finance Minister, Mr Yash-
want Smha, for hig first statement on
some strategic 1ssues in the manage-
ment of the economy e has dgrawn
our attention towards four aspects—
fiscal imbalances, serious balance of
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payments position, inflationary pres-
sure on the price level, budget defi-
cit ang also he has made some pro-
posals for raising additional revenue.
In this, Sir, We appreclate one aspect,
as has been made clear, that he has
expresed his concern, but no message
of panic and this 15 a thing which
wag repeated by the hon Prime Min-
1ster We are happy with this ap-
proach of the Government There are
a number of aspects and dimensions
of this complex problem, but in view
of the paucity of time mndication given
by you, I would like to confine myself
only to asking a few questiong and
clerifications One 1i1s 1n  regard
to the perfomance of the economy
Paragraph 2 of the statement states.
“The performance of the economy
durmg the second half of 1980s was .

impressive n terms of
growth rates. ” Then it
talks about various dafficul-

ties 1 would Iike to ask the hon
Finance Minuster, is 1t not a fact that
the average growth rate in GDP dur
ing whole decade of 80s, and not
later half, hag been higher—around %
per cent—as compared to 3 5 per cent
from First Plan to Fifth Plan, that
1s from 1950-51 to 1979-80 and whe-
ther the successive vreports of the
Reserve Bank of India or
the Economic Survey report of the
Government of India or the Econo-
mic Advisory Committee Report,
brought out by the previous Govern- -
ment and also by the World Bank it-
self, have praiseq the performance
of the economy up to the year 1988-
892 1 would only like to quote the
current year’s Economic Survey re-
port brought out by the last Govern-
ment, which mentions 1n para 2 page
1, chapter I “In 1988-89 the econo-
my recovereqd very quickly from the
set-back of the drought of 1987-88
Gross Domestic Product in real term
recorded a growth rate of 10 4 pery
cent added by growth of agriculttiral
production by 208 per cent and in-
dustrial production by .8.8 per cent
The overell inflation rate was con-
tained at 5 7 per cent in terms of
wholesale vrice index” Now this is
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the report of the Government Not
only that, the report further adds
that 1t is not only the mere growth
rate but taking into account agricul-
tural productmn, foodgramns produc-
tion, mdustral production, electricity
r generation, monetary resources, im-
~ ports, exports and foreign exchange
reserves from 1980 to 1989 we will
find that 1n spite of many stresses
and strains m the economy there was
a general growth, an overall growth
in the economy Therefore, I would
1ike to ask the hon. Finance Minis-
ter whether he would like to make
a clear distinction ang give the pre-
cise position of the economy up to
December, 1988 or November, 1989
and from December, 1989 to October,
1990 Therefore, we shoulg know &
clear picture; otherwise, mixing the
- whole 1ssue creates g problem and
we are not able to make a distinction
of the so-called mismanagement of
the economy during the last eleven
months What 1s the projection of
the Government in regard to the
growth rate and the general econo-
mic condition ending 31st March,
19897 What 1s the estimation of the
Government?

N

Paragraph 5 of your statement
says. “At the beginning of the cur-
rent year, the economy was In a seri-
ous crisis and there was a very diffi-
cult balance of paymentg position ” It

eans that it was the position 1n

E:‘nril, 1990 We would like to know
from the hon Finance Minister what
the actual position was in regard to
balance of payments in April 1980,
what the position was in  October,
1990, what the present position 15 and
what 1s likely to the position by the
end of the financial year 1990-91

The next question I would like to
ask 15 what steps the Government
have iaken or propose to take in re-

)ir?rd to the problem of augmentation

production of crude o1l from 3 5
per cent of the recoverable reserves
about which Mr N K P Salve
has made a specific suggestion so that
the effect of the Gulf Crisis as well
as the foreign exchange drain could
be minimised
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In spite of heavy investment dur-
g the Sixth and Seventh Plans—
actually speaking, from the First to
the Seventh Plan—we find that the
inflation rate excepting the year 1979-
80 during the Janata period was 216
per cent and the legacy of that 1n
1980-81 was 16 per cent, that i n
the first year of the Sixth Plan, and
only 1n one year, in 1987-83, when
we had a severe drought for nearly
two years it was 10 6 per cent The
entire period remained 1 single
digit We would like to know whether
the Fmnance Mnister woulq indicate
what the inflation rate has been gat
the beginning of the current year,
what the inflation rate was 1n Oecto-
ber, 1990, what the present inflation
rete 15 and whai steps the Govern-
ment propose to take to bring down
the inflation rate to one digit and
whether 1t 1s possible by March, 1991

The next clarification I would like
to ask 1s in regard to deficit finan-
cing Defieit finaneing to a reason-
able and manageable limit 1n 3 deve-
locing and planned economy is 1n-
evitable and 1s in the interest of the
development of the economy jtself.
Many Members in the past have been
indiscriminately criticing deficit fin-

ancing Paragraph 3 discussed
about the deficit of the
Central Government's budget.

But 1t 15 not clearly stated, right from
the First to the Seventh Plan, parti-
cularly Sixth to Seventh, the deficit
hag not mcreased at any time beyond
10 per cent of the total Plan Outlay
in any year, which, if properly manag-
ed, 1s a reascnable limit accepted
nationally and internationally If the
deficit 1s within 10 per cent of the
total Plan Outlay and if properly
managed—thig is one aspect in any
developing economy-—1t is considered
a reasonable limit If we see the figures
of all the years I have got a complete
chart but 1 will not take time reading
1t, right from the First Plan up to the
vear 1988-89, 1t has never exceeded
10 per cent In fact, it has been less
than that from 7 per cent 1t has gone
up to 9 per cent So one need not be
panicky and always talk about deficit.
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We appreciate, the defiict shoulg be
less Even if it is 10 per cent and if
the economy is properly mantained,
I still think that in 5 developing eco-
nomy it ig a must and we should not
be panicky In the year 1988-89 our
deficit was Rs 8852 crores; in 1989-90
1t was Rs 8206 crores It 1s said that
it went up to something Iike Rs 11,000
crores We would Iike to know for
the year 1990-91 The Budget deficit
wag estimated at Rs 7206 crores Now
it is apprehendeg that thig deficit may
go up by 200 per cent, 300 per cent
whijch will be unprecedented in the
entire economie history in the last 40
years. We want to know what the
position of deficit 15 at the moment
and what 1s likely to be the deficit at
the end of the financial year on
31-3-1991 and what steps Government
proposes to take mncluding reduction
in Government expenditure in regard
to reduction of deficit in the economy.

One more question 15 about levies
We should know whether the Govern-
ment will stop having levies in the
current financial year, keeping in
mind that during thig year, in 1990-91,
we have made several levies The
first was Rs 2200 crores on petroleum
products, Rs 2300 crores as Gulfs sur-
charge, from October 1990 to March
1991 Thig 15 ags per Government
figures Rupees twelve hundred erores
of indirect taxeg have already been
levied, Then this present proposal
would be about Rs 810 crores Tt
would mean Rg 6510 crores which is
a very substantial amount We would
Iike to know if there ig any proposal
for any additional Tevy before the
coming Budget Tf there is—we do
not want the details of 1t—we would
like to know what the proposal of the
Government is tp augment further
revenue,

T would also like to know about the
position of external debt We under-
stand that a substantial amount has
been approved by the -World Bank. I
have figures of the external debt and
the internal debt for all these years,
but for want of time I will not read
them now But there is nothing to be
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alarmed about India has the capacity
to absorb 1t for developmental pur-
poses, The question 18 how best to
launch and spend the monies on deve-
loproent purposes primarily and also
be able to meet the commitments but
without any strings If it 1s so, it
should be made clear by the honour-
able Finance Minister in view of the
public announcement in the past of
the credit rating of the country having
gone, whether we are under pressure
for any strings and conditions which
are not in national interests Thig I
would like to have clarified.

One mere thing Ag has been men-
tioned by the honourable Member
there, what are the tied-up project
funds sanctioned by the Worlg Bank
and other agencies which remamn un-
utilised? -

And, Sir, T would like to know
what steps the Government proposes
to take to utilise them effectively and
n time so that their credit worthiness
imcreases faster the cost of production
does not go up which has already
mereased and we are able to utilise
durmg the current financial year the
maximum amount so far as the tide-
up preject funds are concerned

There 18 another aspect also There
has been a substantial reduction 1n
the collection of direct and indirect
taxes We would like to know the
reasonsg for thig and also would like~
to know what steps the Government
proposes to take to augment the col-
lection of taxes during the last quarter
of the financial year This 15 very
mmportant

There was an earlier amnouncement
by the Finance Minister about the
Long-term Fiscal Policy 1 woulg like
to know whether the Government
proposes to place 1t here during the
current Session itself? T would als
like to know whether the Governme
woulgd like to assure the House thé
there would be no reduction in the
committed expenditure, particularly
with regard to the rural development
programmes, agricultural programmes,
programmeg for industrial growth and
development, khadi ang village indus-
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tries and science and technology, I
would like to have a categorical assu-
rance from the Finance Minister

I come to my last point now. I would
like to know whether the Government
would continue with the policy of sup-
porting the growth and development
of the public sector What steps 1s the
Government taking to improve the
productivity, effictency and profitabi-
ity of the public sector undertakings
so that they may also contribute their
share so far ag the revenue of the
Government 1s concerned?

Sir, T would like to get categorical
answers from the honourable Finance
Minister to the questions which I have
raised. Thank you, Sir,

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR)’
Now, the honourable Finance Minis-
ter.

PROF SOURENDRA BHATTA-
CHARJEE (West Bengal) Sir, my
name 1s there and you have not called
me . (Interruptions)

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR):
Your name 1s not here, 14 does not
appear here (Interruptions)

PROF SOURENDRA BHATTA-
CHARJEE: Does not appear? It cannot
se I sent the mname earlier Kindly
check up  (Interruptions)

s THE VICE-CHAIRMAN (SHRI
3HASKAR ANNAJI MASODKAR).
T'here is some mistake All right You
speak now But be brief

SHR; RAMESHWAR THAKUR
Sir, the pomts raised by the various
Memberg require a little preparation.
S0 we can hear the Finance Minister
on Monday, if you agree (Interrup
tions)

SHRI SANTOSH BAGRODIA  Sir,
he can reply at 12 o’clock on Monday
He coin’t have all the mformation
feadily available with him just now
(Interruptions)

PROF SOURENDRA BHATTA-
CHARJEE Mr, Vice-Charrman, Sir,
thank you very much for the oppor-
tunity given to me If I remember
correctly, the Finance Minister’s state-
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ment came just one or two days after
the Frime Mmister told some gather-
ing in Calcutta that before the Budget
there won’t be any additional 1mposts
But additional impostg have been
there and 1 do not know why there
was such a lack of co-ordination. I
do not also know whether 1t was
rather deliberate

Now, so far ag the statement goes,
I am happy about the objectavity
shown 1n the analysis, of the economic
situation, of what he calls the strate-
glc 1ssues in the management of the
economy over a long period of time
But some Members on this side would
have hiked a reference to the position
during the eleven monthg of the pre-
vious Government But he hag not
done so far his own reasons. He has
reasong for 1t more than anybody else.
I would, therefore, request him to
clarify this point.

In the Times of India yesterday
wag a news-item on IMF loan for
India, two billion dollar loan How
far 1s 1t a fact and whether this loan
15 subject {o conditionalities, condition-
alities which were objected to by
many I think the present Finance
Minster was also agamst it when the
first loan was taken Now, debt ser-
vices, we know, are 20 per cent of
Government expendifure, perhapg re-
garding which there cannot be any cur-
tailment. So I think he should explain
whether he levied this tax keeping in
view the IMF loan I would say that
mcrease 1n the surcharge will mean
that the States will be depriveg of it
The pomt has been made earlier and
I will not go into the details of 1t That
idea 15 not a very happy one I would
like that the Finance Mimister should

find some other way to raige this
amount without resorting to sur-
charge

The Finance Mnister, on the fifth
page, talked of rationalisation of sub-
sidy. It 15 a poor country where about
three-fourths of the people live below
the poverty ling or just at it Subsidy
1s a must If it means reducing subsidy
for exports, to the exporting com-
panies, to exporting authorities, that
15 one thing. Perhaps i1t does net mean
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that (Time Bell) Subsidy should
better be directed towards the poor
Let im examine even now how much
subsidy 1s directed towardg the poor,
whether 1t 1s good enough. Then only
they can talk of better service to the

people

1 hope the Finance Minister will pay
atiention to these issues and give a
reply which 1s objective

SHRI YASHWANT SINHA Sir, I
am grateful to the hon Members for
the very lively debate on this subject
I must say that I am encouraged by
the understanding which Members of
this House have shown, of the grave
economic situation that we face I
am encouraged by this understanding
I am algp at the same time chastened
by the eriticism which has been made
on the measures which have been
taken, and I shall cndeavour to clanfy
in the course of my speech some of the
points which have been raised in the
course of Members’ seeking clarifica-
fions Sir the first point which I would
hike the House to appreciate 15 that a
Government which comes into power
in November aiter many monthg of
the financial year have gone past and
only a8 {ew months are left when the
ngidities of the Budget which had
been framed have already caught hold
of the country, when the entire situa-
tion 1s In such a straight jacket that
the room  for manoeuvre becomes
extremely limited, i that king of a
situation, Sir, the optiong are very
few In that kind of a situation, it 1s
not possible for anyone to come out
with suggestions or decisiong In re-
gard to systematic changes We have
a very difficult situation on hand But
we are determineg to get over that
situation I do not want to create an
alarm There 15 no reason for us to
lose heart And 1t 1s 1in that context
that I think genwnely, I, perhaps, per-
sonally also was guilty of that at that
time, but, I think, all talk of empty
coffers 1s a disastrous kind of talk
which has done thig country no good
And I am saying, Sir, this with a full
sense of responsibility that that kind
of talk perhaps wag not justified on
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the basis of the objective analysig of
sttuation which obtained then It mught
have been a very popular thing to say
And I remember, Mr Chavan who 18
sitting here had raiseq thisg issue, and
we had a tiff on thig also But, in re-
trospect, I have no hesitation in ad-
mitting 1t was a kind of talk which
could have been best avoided, the
enormoug damage which has been done
to the credibility of thig country not
only inside but also outside the coun-
try 1s a damage which will take per-
haps, wears to calculate But I can
tell you that much of the present
situation, much of the blame for the
present situation could directly be
asceribed to that kind of alarmist 2V
which created or led to very many
deleterious cffects And, therefore, I
am saying agamn with full sense of
responsibility that despite the grave
situation that we are facing, as I have
said mm my statement, there 1s no
reason for alarm It 1s a difficult
situation, but a situation which we
muast manage and which we can man-
age. And 1t 1s in that context, there-
fore, that I had appealed to all Mem-
bers of this House, I had appealed to
th> people of this country to come
forward and do their bit so that we
get over the situation As the Prime
Minister said this morning, a country
with such  vast resources in man-
power, 1n natural resources, is not a

country which should be daunted by-~

teraporary difficulties These are
ternporary difficullies, and we shall
get over them, and we are trymng our
best to get over them

I am chastened, Sir, by the criticism
which has been made by the senior
Members of this House, Mr Chavan,
Mr Salve, and I must point out at this
stage itself that we know that we are
a mumority Government We know
our Limitations We are fully aware
of 1t But we are also aware of the
problems of this country And the
point which I  would Iike to make
absolutely clear, the message which 1
would Iike to go loud and clear is
that as long as we are 1n Government,
we mean to govern, we shall not
allow the situation to drift And,
therefore, whatever decisions have to
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be taken, those decisions will be taken
1 consulcation with everyone, with
the confidence of everyone, and we
shall implement this with the support
of all sections of the House and all
sections of the people. I had pomnted
out in my statement that this present
situation, apart from the fact that the
Gulf crisis has it us very badly, 1s
also the result of certain macfo econo-
mic 1mbalances which started appear-
g m our economy over a period of
time I huve not said anything—or
discovered anything—which 1s extra-
ordinary, it 1s not that occupy the
Finance Minister’s chair accidentally
as Mr. Kulkarm1 would like me to
behieve, and suddenly make {hos great
discovery No. My friend, Mr.
Rameshwar Thakur, was quoting from
the Economic Survey Anyone who
has kept track of the various Reserve
Bank reports, of the various Economic
Surveys wilch have been presented
to Parhament, would be aware that
these pressures, these imbalances, to
which I have made a reference in my
statement, have been referred to mn
all these statements for years, and if
I have your permission, I would lLike
t> quote, m  fact, from this RBI
Annual Report of 1987-88. Now, what
does 1t say? It says-

“Mention was made in the pre-
vious year's report about the fiseal
Imbalances in the economy arising
oui of the lower growth of revenue
recelpts 1n relation to that of ex-
penditure The emergence of
structural imbalances 1 the budget
have resulted in the pre-emption
of resources for non-plan expendi-
ture and have led to increased
borrowing to meet the overall finan-
cial requirement. During the first
four years of the Seventh Plan,
interest burden on the Centre has
shown a sharp rise. The annual

—~growth average ratio of current
account deficit to GDP of over 2
per cent in the first year of the
Seventh Plan as against the target-
ed average of 16 per cent for the
Plan period 1s a measure of the
Pressure on balance of payment.”

And what does the RBI Annual

t
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Report 1988-89 say? It says

“In the last year’s report, mention
was made about the rising budget-
ary defleit of Central and State
Government and the emerging
structural 1mbalances in Govern-
ment finances The Seventh Five
Year Plan had visuahsed deficit
financing defined as net RBI credit
to Government at Rs 14,000 crores.
As agamst tlis, the actuals for the
first four years and the budgetary
anticipation for the fifth year of the
Plan add up to Rs. 33,110 crores,
that 1s, nearly two and a half times
the Plan estimate In moderating
‘e budgetery deficut, prwority
should be to elimimnate by an early
date the Centre’s revenue defieit
which has been msing rapidly and
which reached Rs 11,030 crores mn
1988-89 Unless there are adequate
surpluses 1n the revenue account,
which can be utilised for debt
servicing, the budgetary deficit will
continue to widen The increased
borrowmgs for debt servicing will
create the vicious circle of progres-
sively higher interest burden and
still higher borrowings”

Then there 1s RBI Annual Report—I
omit that Then I quote from Econo-
mic Survey 1986-87

“The Government’s resource posi-
tion continues to be under heavy
pressure because of the rapid -
crease 1n expendifure commitment,
especially on non-plan account and
substantial shortfalls 1n surplus
generation by public-sector under-
takings against the Plan expecta-
tion.”

This 1s Economic Survey 1987-88

“The tendency in recent years for
the growth on current Government
expenditure to outstrip the growth
of current revenues has been noted
in previous Economic Surveys The
pressure of high levels of Govern-
ment expenditure has led to succes-
stve deficit on revenue account and
reduced Government savings”
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Now, one can go on quoting from
varous reports which are m the
library, which have been presented to
Parliament, which have warned that
1if corrective measures are not taken
to balance Government revenue and
expenditure, then structural imbalan-
ces, macro economic imbalances will
creep 1n and that was the situation.
This Economic Advisory Council Re-
port which was presented to Parha-
ment 1n  December last year also
makes a mention of the same thing

It was mentioned that the statement
which I have made 1s 1n very techni-
cal terms My friend, Santoshji
Bagrodia was saying that it 1s very
difficult for even the Members of
Parliament to follow. I will put it
very simply. We all have our house-
hold accounts, The point 1s, if you do
not balance your expenditure with
your 1ncom and 1f you go on borrow-
mg 1n order to spend, a day 1s bound
to come when you will go broke.
There is absolutely no economics 1n
this It 1s just commonsense., This 1s
specially so when you go on borrow-
ing in the short-term What was the
roint Mr., Rameshwar Thakur  was
making? He said  that the deficits
should not scare away anvbody We
can live with large deficaits. We can
print notes and spend. But on what®
On productive purposes.

SHRI N K, P SALVE (Maharash-
tra) Development,

S{IRI YASHWANT SINFA For
developmental purposes. If ali these
deficits, fiscal deficits which include
budgetary  deficits and borrowings
that we are making, if all these were
to be used to productive purposes and
that production 15 skimmed into the
system, there will be absolutely no
problem. But the problem arses
when you get 1nto a vicious circle.
You start borrowing in order to pav
your debts and a very small part of
that amount 1s used for productive
purposes. If your debt service ratio
stands at 21 per cent and your savings
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rate 1n the economy 1s also 21 per cent,
what kind of a vicious angle
are you 1n? I need not
have to explain 1t to the hon Mem-
bers Everybody will understand
This 1s specially so when you make
borrowings in the short-term You
borrow for three years, for six years,
for seven years. The gestation period
of your project 1s ten years, fifteen
years Before the project starts giving
you the return, you run mnto a debt
cycle. This 15 what has caused some
problem This 1s one of the problems
mn the economy to which we have to
address ourselves.

Now, many Members asked me,
‘What happened in the last eleven
months when the National Front Gov-
ernment was 1n power?, What was
the situation in November, 1989—
which had 1ts pressures—and what
was the situation in November, 1390,
when they left? I will be very can-
did The Budget deficit in November,
1989, was arocund Rs 13,080 crores.
This was the figure at that time 1
was asked to disclose the figure This
year—I mean, 1990—on 30th Novem-
ber, 1990, the Budget deficit stood at
Rs 13,000 crores It was even Rs 80
crores less than last year But that
1s absolutely no satisfaction to me
because I know the trends and. there-
fore, I am a worried man

What I am saymng 1s this Mr
Chavan, the former Finance Minister
1s here Mr Salve 1s a great expert
There 1s Mr Shiv Shanker There are
other hon Members Earlier, we had
a balance of something like Rs 5,000
crores 1n our foreign exchange reser-
ves This was the figure, 1if you take
the twelve months of 1989-90. This
was the balance What happened”®
This balance of foreign exchange
reserves of around Rs 5,500 crores or _
Rs 5,300 crores began dJdwindliing
There were also pressures of the
Budget deflclt, évenn more important
of the fiscal deficit 1n terms of the
borrowings and their pressures, This
was a sort of situation which called
for a great deal of skilful economic
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management. This was what was
pointed out by Mr. Sukomoy Chakra-
varty in the report which he presented
to the then Government and which
was placed before Parliament. 1 can
quote chapter and verse from this
report, but this will take the time of
the House.

What was needed in December,
1983, was a determination to be able
to come to grips with the economic
problems of the country. That was
the kind of attitude which was need-
ed What was needed from the then
Finance Mimster 1mn February, 1990,
was to present a Budget which would
have taken care of the problems which
the country was facing, Gulf crisis or
no Gulf crisis. In fact, there was no
Gulf crisis at that time. I am sorry
to say this. I am not saying this 1n a
spirit of criticism. It was not my
intention 1n the statement fo crificise
anybody. I have just tried to be as
objective as possible I am saying
this again with a full sense of res-
ponsibility that the kind of determu-
nation which was need by the then
Government 1 power to tide over the
economic difficulties of the country
was simgularly lacking. The budget
which was presented by my predeces-
sor 1n office was a very defecfive, a
faulty budget. Why was 1t a defec-
tfive and a faulty budget? It was so mn
two ways. Furstly, that whatever
measures that were taken in that
budget for additional resource mobili-
sation had a defimte inflationary
impact and the polices of the Govern-
ment were known, we knew that we
were committed to the agriculturists,
to the farmers. W were committed to
giving the people, the peasants of this
country better remunerative price
And I have the figures here of how
the procurement prices of every kind
of foodgrains have been increased, of
edible o1ls have been increased That

bound to have its own inflation-
ary 1mpact on the budget. That was
something that was known. In that
light, therefore, one should have been
careful m regard to the imposts and
levies that were levied. I will come
to the levies later but that was not
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done. On the one hand there was a
built-in- nflationary tendency in the
budget of 1990, and on the other, 1
order to keep the deficit down to
Rs 72086 crores the then Finance
Minuster underfunded the budget.
This 1s the pomnt which has been made
in a very good article by one of the
former Finance Ministers of this coun-
try recently. The budget was under-
funded and I will give you just one
example For example, we were all
commutted in the National Front to
walve the loans of the farmers and
the provision which was made was
just Rs. 1000 crore. How on earth did
the then Government come to the
conclusion or had the conviction that
they will be able to manage the enfire
policy of loan waiver in just Rs 1000
crores? This 1s something which 1s
beyond my mmd. I have not been
able to  understand this arithmetic
because the impact of that is much
larger. There are various other areas
in which the budget was under-
funded Therefore, if we are faced
with a much larger deficit with the
prospect of even a higher deficit in
this financial year, the chief causes of
that, Mr. Vice-Chairman, is the fact
that no care was taken to make the
budget realistic In his anxiety to
project a low budgetary deficit figure,
the then Finance Mimnister played
around with the arithmetics of the
budget and has done the damage. So,
that determination on the part of the
Gouvernment was not there,

Now in the circumstances what
happened? We were in the situation
in which a human bemng 1s, a human
bemng who 1s not being nourished pro-
perly, he is not getting all the
nourishment and gradually he 1s los-
mg his immunmity to disease. There-
fore, when the nfection of the Gulf
crisis hit us, we were there totally
defenceless We had absolutely no
strength to be able to resist that crisis,
to absorb the impact of that crisis.
That 1s the situation in which we were
in August 1990

If the then Government had
taken certain steps, had taken certain
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decisions, if the then Government, for
instance, had decided—and I am say-
g again witn a full sense of respon:
sibility—1n Junuary, February, March
1923 {0 go te the IMF {o shore up
foleign teserves, 1t would have been a
very welcome step I do not know
why they did not take that decision
becausc the reserves were low We
should have no hesit:tion mn admit-
ting, despite the impressive growth of
the 80s decade, India continues to be a
poor country. We have not becoma
an affluent country, we are a develop-
g counfry We will always confinue
to live trom hand to mouth Those
plowtih rates were good 1n thewr own
way, but still we had our own weak-
nesses. And, therefore, we should
have taken steps to see that we got
over those weaknesses, and those
steps were not taken It was in that
kind of a  situation that the Gulf
crisis hat us  Now, the impact of the
Gulf crisis can be variously estimat-
ed I wll just give you one figure.
For mnstance, if the total budget esti-
mate for the import of o1l in foreign
exchange was Rs 6,500 crores, we
expect to end up with, maybe,
Rs. 12,000 or 13,000 crores, one doesn’t
know. And, as Dr Viaya Mohan
Reddy said, God forbid, if there 13 a
war, then one doesn’t know what will
not happen. But, even 1if there is not
2 war, then this 1s the kind of an addi-
tronal kurden on the budget that we
will have to  bear, something like
Rs 42000 or 13,000 crores Then, we
have lost money in Irag and Kuwait
n terms of non-repatriation against
our projects, we have lost money in
terms of repatriation which Indans
there were going to make The total
impact of the Gulf crisis on our eco-
nomy has been so deletrious, that
given the weaknesses of our system
it hecame impossible for this country
to cove with it, And therefore, whet
was neededs

That Yashwant Sinha is Finance
Minister by accident, by a bonus, or
Chandra Shekhar is Prime Minister,
is totally immaterial to the situation
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to my mind, Mr Vice-Charrman Any
Finance Minister in my position today
would have had to take decisions
which would call for thig kind of a
criticism . We mught have differences
of opinion 1n regard to the vzrious
levies which I have imposed  there
might be honest differences of opimon,
And I will tcll you, 1n & brief while,
Wwhy I have done what I have done
But I would alse like to
tell you that 1t 1s very easy to go on
giving the patient sugar-coated pills
It 15 very easy If the doctors wants
to be popular with the patient, he can
80 on giving the sugar-coated pills
and kill the patient 1n the process It
1s only a good doctor who administers
bitter pills It is not casy It is very
easy for a politician--and that 15 what
all of us are in this House—to go 1n
for populist measurcs and earn cheap
porularity It 1s very easy It could
have done the same thing It was not
hecessary for me to impose those
burdens I could have said “Al
right, 1t 15 a minority Government, I
do not know how long 1t 15 going to
last so, why bother after the deluge,
like the previous Government did?”
But I am telling you, if we have any
sense of patriotism, if we have any
sense of national honour, if we have
love for Mother India, then 1t 15 1m-
portant that all of us sit down, put
our heads together and pull the
country out of the present situation
That 1s our national duty and, ther:-
fore, as I said, it 1s not important as io
who 15 in power today—who i the
Finance Minister, who is the Prime
Mister The options are exiremely
limited Now Sir what are the goals
and why we have done this T will just
take five minutes on that I have said
clearly in this statement that we have
to reduce the fiscal defieflt

SHRI P. SHIV SHANKER Mr

H

Finance Minister, there 1s one thang-

which I could not understand when
you are trying to explain it. A higher
import bill on crude could certainly
affect the foreign exchange position.
the BOP. But then, how is 1t relevant
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with reference to the defiait 1n the
budget itself? This I could not make
out

SHRI N K. P. SALVE. Revenue
deficit

SHRI P SHIV SHANKER Guja-
rat) This I could not make out

SHRIN K P SALVE Why don't
you subsidize

SHRI YASHWANT
Budget deficit?

SHRI P SHIV SHANKER How
are you trymng to correlate both the
things?

SHRI YASHWANT SINHA Ba-
lance of payments and the Budgst
deficit have a certain relationship.
Any pressure on balance of payments
could be generated because of a
budget deficit and vice versa  In thi
particular case 1f the foreign exchange
component of the purchases of crudc
goes up from Rs 6,500 crores—Sup-
pose we had that figure 1n our budget
and that 15 the figure we have budget-
ed—to Rs 12,000 crores. We have to
find an additional Rs 5,500 crores

SHRI P. SHIV SHANKER That '3
in foreign exchange

SHRI YASHWANT SINHA Whe-
ther that 1s in foreign exchange or
not, 1t will reflected 1n our budget in
terms of rupees.

SHRI P SHIV SHANKER BOP
1s affected.

SHRI YASHWANT SINHA it
affects both ,BOP and the budget

SHRI N. P. SALVE All these
years we have been having surplus in
the O1l Fund Account We have de-
voured that What my esteemed
leader, Shiv Shankerjs, was wanting
to know 1s that if the estimate of Rs
6,500 crores 1s going to reach a figute
of Rs. 12,000 crores, the deficit or the
burden would be borne by the Indian
O11 Corporation which 1s going to
mport the oil Unless you want to
5 Jgs1d1ze the Indian O1l1 Corporation,
how would your revenue budget be
affected* This 1s question number one
If you are wanting to say that as a
result of that we have to borrow,

SINHA
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that there will be higher interest

payment and that indirectly there s
gomg to be burden, one can under-
stand 1t But directly there cannot
be a link between the revenue defi-
ct of your budget and the higher
1raport bills to be paid by the Indian
O1l Corporation unless you want to
subsidise the Indian Oil Corporation

SHRI YASHWANT SINHA Sir, I
have said on page 2 of my statement

“This Guf crisis has led to a
detertoration 1n the fiscal situation
because the OCC surplus would rot
materialise, the burden on account
of fertilizer subsidise would mn-
crease, the cost of repatriation of
Indian atizens from Kuwait would
have to be borne by the exchequer,
and there would be shortfalls in
revenue attributable to the squeeze
on non-oil imports and the con-
traction of output”

This explains why I was relating 1t

SHRI P SHIV SHANKER This 13
understandable

SHRI YASHWANT SINHA Sir,
there 1s just one more fact that I
would like to pomnt out tefore I go
on to the goals why we have done
what we have done I have
mentioned in my statement, and a
number of hon Members have also
mentioned 1n this House, about reve-
nue collection It 1s a very sad thing
that this year the revenue collection
has actually been less than the budget
estimates It is not a figure of Rs 7,000
crores But if the revenue collection
1> less than the budget estimates then,
this will also have an impact on the
budget deficit I will just tell you,
for instance, that in customs the
shortfall in revenue upto 30th Novem-
ber, 1990 was Rs. 961 89 crores whien
1s 448 per cent less than the budget
estimates The excise revenue col-
lection was less by Rs 630 crores
which was 252 per cent less than the
budget estimates Both together wese
less by Rs 1592 crores in ferms of
percentage, 3.42 per cent less than the
budget estimates As agsinst that, ac
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far as the income-tax and the cropo-
rate tax are concerned, the figures
upto November indicate that while
the mcome-tax collected upto Novem-
ber, 1989 was 54 13 per cent 1n thus
year it has been only 4115 per cent
Simularly, the corporate tax was 25 93
per cent upto November, 1989, and it
s only 16 43 per cent mn this year

There are various reasons But one
of the major reasons to my mind 1s the
sense of drift which the prewvious
Government had 1imparted and a
general laxity 1n the revenue collection
Now, one of the first acs, when I took
over mn the Fmance Miastiy, was to look
ar the Budget revenue receipts, Whey I
found there were shortfalls 1n the revenue
receipts, I asked my officers immdiately
that all steps must be taken to meet the
Budget estimates The:z 15 no way .n
which we can put up wih the situation
Therefore, even 1a the 1evenue side, we
took up with them Therefore, I have given
strict instructions, [ am glag to report
to the House that I have personally so
far before the Session started gone to
alcutta and Bombay These are the {wo
major centres of collec .cns T have met
the customs and Incomc-tax officials, 1
have talked to Commissicnels and Collec-
tors mdividually and reviewed personally
the collection of each zone I am glad to
tell you that this has had the necessarv
mpact I am quite surz that with the
effort made by me personally and by the
Department, we shall be able to t1y and
make up the shortfall in revenue receipts.
This 1s another reason why this year’s
financial position 15 so bad

Now, what are the goals ? If we want
to take the economy back towards health,
then we have, as I said m the Statement,
to reduce the fiscal deficit. That means not
only the budget deficit, not only the mone-
tary deficit, but we would also have to
take into account the borrowings With
borrowings and the budget deficit together,
as T have said, we will try to res-
trict up to 83 per cent "f the GDP this
vear and we would like to brong it Jown
to 65 per cent 1 the next year; and wlu-
mutely we propose to take it down to the
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pre-Seventh  Plan Ilovel,  which was a
healthy level of something like 3 pe: cent
of the GDP That 1s the level a. which
the fiscal deficait should be kept I say this
should be the direction 10w m which the
economy must be takon I know 1t .s a
difficult task A number of Members have
asked me almost mm 1 challenging tone
that I have gone m for soft options, that
I have imposed levies, that these are also
soft options, but see what T am doing to
control the expendituie As I said i the
beginning controllng  expenditure for a
Government, which comes mto power .n
November, 1s very duficult, bscause com-
mitments have already becn made Byt
even then we have tackled thrs problem
m two ways One s to take steps ruth-
lessly to curb expenditure in whatever
manner we can 1 th: current financial
year That s where this 10 per cent cut
1s beng severely mpos:d I am glad 1o
tell this House that I expnee to net a total
saving of something hke Rs 1,850 crores
in expenditure in the cwirent year (Infer-
1uptions) There are a number of ways in
which this 1s bemng dons, bu* I would Iike
to tell you that we hass kep: the opera
tional departments outsile t e purview of
1t We would not like th: efficiency of tte
Government, as some Memb~ * espevially
Santosh Ji, have menfidned, to be mmpair-
ed. Therefore, we hav: maide some exclu-
sions and made sure that we still are ab'e
to do our task efficiently

SHRI N, K P SALVE: Mr Minister,
I take that ths Rs 1,800 is comparzd to
the Budget estimates Noimally what hap-
vens n the course of months 13 that the
Government expenditure 17-reases and
from that a restriction js sought. But
what I understood 1s that as compared to
the figures mentioned in the Budget est
mate, you are going to effect economy of
Rs 1,800 crores Have 1 understocd vou
correctly?

SHRI YASHWANI SINHA Yes, you
have understood me correctly. -

SHRI RAMESHWAR THAKUR: I
would like to seek a clarification. Earlier,
the previous Finance Minster gave us
data some months back, n  May-June,
saymng that there was a reduction of Rs.
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1,500 crores as compa:ed to last yeer
But, as we found it, actually the expendi-
ture in the current year was less and there
was no actua] saving of Rs 1,500 crores
at that ime We would like te know what
was the saving The tea per cent reduction
n expenditure was announred eather So,
what was the saving 1n October 199¢ and
what 1s the saving now coriemplated up
to March 19917

SHRI YASHWANT SINHA 1 am not
aware of the announcemef, which the
former Finance Mmister made of Rs 1.500
crores I wil] have to check on that, But
what I am saying is that apart from 10
per cent cut, plus a whole ceries of econo-
mic measures, which w: have taken, we
are trymng our best to keep the expenditure
low But 1 would like to tell you that m
the second Supplementary, for instance,
which I have presentzd to Parhament, the
cash outgo will be hmited to Rs, 64§95
crores only. This means that even at the
time of the second Supplementary—we
are all aware of the pracuces in the Gov-
ernment of India, where tall demands are
made by every Mimstry and every Depart-
ment for increased 2xpeaditute—I iake you
mto confidence that I have personally
pruned it to the barest! mmimum and I
have made sure that no extra expendnwe
1s mcurred by the Government without
which we can do for thc present. There-
fore, 1t is also not postpining the expendi-
ture. One of the first tings which I did
agamn i the Finance Muaistry was that T
called the Financial Advisers of &ll fthe
Mimstries I told them that they must
exercise the greatest coarioi, the mast ruth
less control over expcndiure and if they
had any problem in thexr Ministries, they
should come directly and 1 shall give tnem
all the protection for whatever they were
doing in this regard.

But the other thinzs that we are dcing
1s austerity. I have sa‘d mn the statement
that austerity 1s the watchword. Mr
Santoshji again was sa; g tlat T bave said
m reply to a Parhamant question that we
~-cannot give him estimates of the savings
—\g“iﬁaendlture. Now, we have said there

sho be no dinners Wz have said there
should be 10 per cent cu* on telephones.
The whole lot of 7 or 8 measures, we
have suggested only for austerity. Now
which dinners have not been held and how
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much will be the savings 1s something I
could not have given you in reply to that
question It 1s difficult to estumate. May be
at the end of the year or at some later
date, we will be uble to get some wdea
of 1t e a\i

SHRI SANTOSH BAGRODIA You can
quantify it.

SHRI YASHWANT SINHA 1t cannot
be When you mcludz the public sector
and all the Government financially aidea
mstitutions, 1t 1s dufficult tc say how manv
dinners they would have held and much
mimey would be saed for the dipnere not
being held The point I am making 1s that
we are committed f0 aust:»iy also not
merely ecanomy but austerity alse These-
fore, we must bare ourselves completely
in the sense that no expenditure, not even
one rupee shall be spent by the Govern-
ment, by the public sector undertakings, by
any one who has anything to do financially
with the Government on ostentation, That
1s what we meant and that ;¢ a message
and we would like that to go out to the
country because we fslt that we have no
moral right, no moral authority to ask the
people to tighten their belts until we did
it ourselves Therefore, as the Finance
Minister, it will my endeavour, 1t will con-
tinue to be my endeavour to ensure that
these instructions arz followed in letter
and in spuit If thore are violaticns, [
shall come down heavily on whoever i
the violator So these are the two ways,
economy on the one hand and austerity on
the other, in order to impose curbs cn
Government expenditur2

Now, Sir, I will come to the last pomt
on, which I wanted to take th2 Fouse into
confidence and this is in regard to the
levies which I have mentioned, winch I
have imposed earliar Now, no Finance
Minister, least of all, me, a3 I said, fecls
happy (1) in mmposing taxes and (2) dewng
it just before the "adget I know 1t 1 a
bad parliamentary practice. I don’t have
to be reminded of 1t But I will only plead
with you that in the kind of a situation
mn which this country was, I would bave
been totally failing m my national duiy.
1if T had not mobilised the resources which
I have tried.
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Let me tell you what we have
don.? we have increased the cus-
toms duty Now, that 1s an 1ndirect
1ax We nave mcreased .f but 1 in-
creasing the customs quty, we have
made sure that we kept out of 1t all
the items which have any beasing
on the commop man This is the
pomt which I will make 1t ;n the
next few minutes In all the levies
that we have 1mposed, the impact
on the common man 1g going to be
absolutely minimum because  this
wezs one tight situation, one VviICIOuS
circle 1n which we were caught We
had to raise additional resources 1n
order to prevent the budgetary de-
fictt from gomg out of hand Mr
Vishviit Singhpr said the defiat 1s
gomng to touch three digit level I
don’t share his alarmistic  view
Somebody told me the other day that
it will touch four digits and I was
wondering at his arithemetic It 1s
not going to touch three digits Let
us not mndulge in that kind of alarm-
istic view, But ;f we do not keep
our budget deficit under control, then,
it will certzinly reach pamnful pro-
portions and one way in which this
hag to be done 1s by rawising taxes
But 1n rasing taxes one had to make
sure that 1t did not have a cascading
effect, that 1t did not cause further
inflationary pressures,on the econ-
omy Now, this was the situation in
which we were 1n the beginning of
December when we were looking at
the financial picture of the country
Therefore what did we do? The only
mdirect tax which hag an 1mpact,
across the board 1s customs duty
where there has beep a raise There
1g no other tax which 1 have levied
which will have an across-the-board
effect The excise dutieg which have
bec~ razed on polyester,  viscose
and nvlen, will be specific to that
parfizular product.

It will not have any impact across
the board on the economy as a
whole It will not have a cascading
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cffect, These are the only two In-
direct taxes

‘ihe other two measureg which I
have mntroduced in Parliament 1n
this Session are measures of direct
taxation And what have we done?
¥usily, we have raised the sur-
charge on income-tax for taxable in-
comes above Rs 75,000/. per annum,
by four per cent It wag already

eight per cent Mr Rajuhe 1 not
here was raising questions about
federalism and all that and was

saying that by raising surcharge we
are depriving the States of this Let
me make 1t clear that the previous
Government had 1mposed a  sur-
charge of eight per cent on personal
imncome-tax 1n the case of Incomes
albove Rs 75,000/- per annum The
previous Government had 1mposed
a surcharge of eight per cent and
then seven per cent on corporate
tax If that was not hurting that
partizular Member and his party on
the question of federalism I do not
know how four per cent will hurt
them any more The point 1s that
in raising the surcharge from eight
per cent to 12 per cent, the amount
which we will net i1n this financial
yvear is something Iike Rs 60 crores
But which 1s the category of people
that we have touched? All those
whose taxable income will be Rs
75,000/- and more which will mean
I was just talking to my officers 1n
the department people who earn
more than at least a lakh of rupees
per year Now, that 1s the affluent
section That ;s not the common
man The common man of this coun-
try doeg not earn an income of Rs
1 lakh every year and that is
(Interruptions)

PROF SOURENDRA BHATTA-
CHARJEE Will you also please
dezl with States’ share? i

»

SHRI YASHWANT SINHA. There
15 np States’ share 1n this because
the impact of the Gulf crisis is
basically on the Central Govern-
ment and we need to mop up this
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What I am saying 1s that the im-
pact of this on the higher-income-
bracket people will be to the extent
of a hundred rupees per month
That 15 the maximum that thig sur-
charge will cost And if I say that
all those who are earming a gross of
one lakh of rupees or more every
year shoulq shell out Rs 100/- more
per month 1n national interest, am
I asking for too muchy Is 1t 1mpo
sing a burden on the common mant

Sir, the other thing that we have
done 1s that we have told the cor
porate sector  (Interruptions)

SHRI N. K. P. SALVE Mr. Finance
Minister you have not dealt with
one very mmportant pomnt I reised
the other day. In the absence of
what you describe 1n the jargon of
tax experts as ‘the margmal rehef’
1f an assessee were t0 earn anything
above Rs 175,000/- szy Rs 75,010/
the added burden comes to fabout
Rs 2000/- It 1s that aspect of the
matter which I thought you would
perhaps refer to because there ig no
marginal tax relief It 1s palpably
unfair. It 15 all pight 1f you want to
levy this kind of a surcharge on peo-
ple who are affluent or well-to-do
But on a person who earns only
Rs. 10/- more, Rs 75,010/ its cum-
ulative burden comes to Rs 2000/- or
more. If 1t 15 so, if 1t 1s happening
that way, I would want you to ass-
ure us some rehef on that

SHRI YASHWANT SINHA K Sir, I
am not an expert in tax matters I

have been given to understand
(interruptions) .

SHRI N K P SALVE You have
dealt with the matier like an expert

SHRI YASHWANT SINHA 1
have been.given to understand as
I said, that the impact will be Limi-
Tag to Bs, 1200/- And as far as mar-
ginal rehef 1s concerned, 1 under-
stanqd that even in the earlier eight
per cent surcharge which was rup-
osed there was no margmnal relief
given Now, the point which Mr.
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Salve has made 1s a pownt which I
will have to foilow up. I  would
Iikke to go back to my department
and understand the implications of
1t fully before I make a  commit-
ment 1n this House

Now, the other tax, if 1t can be
called a tax at all, that we have le
vied 1s that we have told the cor-
porate sector that they should cal-
culate only 75 per cent of the dep
reciation to which they are entitled
Now, as an industrialist Member of
this House was telling me outside, 1
normally do not quote conversation,
but he told me that this was a very
intelligent way of collecting revenue
and he salg that this actually am-
ounts to postponing because 1if 1t 1S
75 per cent, then they will make
it up It 1s not that 1t 1s going to
deprive them of the benefit for all
the years to come So what we have
done 15 that we have said that this
one time, calculate your depreciation
at 75 per cent and not 100 per cent
and for the balance 25 per cent,
whatever tax becomes due, you share
it with the State Now, I would like
to mention one thing Sir Much was
made of the rnvestmeni climaie go-
ing down, the share market falling,
and all kinds of things There 1s a
scare which has been spread in this
country as if we, by our levies, are
gong to kil industry and I  must
make this point very clear In the
Budget which my predeessor had
presented, as you are s}l aware, cor-
porate tax had been reduceq from 50
per cent to 40 per cent and the invest-
ment allowance had been done awa~r
with In doing away with the mvest-
ment allowance. the then Finance
Minister had calculated that we shall
net an additonal revenue of Rs 800
crores That unfortunately, Sir  has
nnt come to pass It has just not mote-
nalised and everyone is aware that
this year has been an year of high
profits for the corporate sector I
just read out the figures to you of
the decline as against the budgeted
fieures of the enrporate tax collection,

- which meang what? Which means only
thig that the corporate sector hes not
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paid what 1t should have paid In
other words, the corporate sector has
not responded to the reduction in the
rate of tax It 1s a general feeling all
over the world which 1s often repea-
ted that if you want to 1ncrease your
revenue, reduce your tax. Here 1s a
case

SHRI P SHIV SHANKER But,
Mr Finance Mimster, human ingen-
uity 1g such where they avoid taxa-
t:on by lawful means

SHRI YASHWANT SINHA S, 1
was making the point I am aware of
that I was making the pont that
here 1s a situation where corporate tax
was reduced from 50 per cent to 40
per cent and why hasn’t it led to an
increase in tax revenue? If that old
theory were to hold good, then some-
body should explain to me why the
reduction 1n tax has not led to a gro-
wth 1n revenue? It has not. So Rs 800
crores we have lost there only because
this 1nvestment allowance was done
away with and if in this year, by re-
ducing depreciation or hmiting dep-
reclation to 75 per cent I say that I
expect Rs 750 crores or Rs 700 crores
or whatever ultimately that figure is,
who am I depriving of what? This Rs.
800 crores which should have come,
this reduction from 50 per cent to 40
per cent, is something which has
turned out to be an advantage to the
corporate sector

Another point, when I say the cor
porate sector, the corporate sector, as
we all know, includes the public see
tor also and out of Rs, 750 crores,
one can make a very broad estimation
and say that something like Rs. 300
or Rs. 35¢ crores will be contributed
by the public sector and Rs 400
crores or Rs 450 crores will
be contributed by the private
sector Now. in a year when the pri-
vate sector has made profit in a year
in which the private sector has taken
advantage of a lesser tax rate, in a
vezr in which the private gector has
not paid, the investment allowance

Fiscal Situation

which was done away with, in that
year, if an additional burden of some
thing like Rs 400 crores 1s imposed
on the private sector or Rs 750 crores
on the corporate sector, i1s it open for
us to say that this will destroy the
economy of thig country, it will des-
iroy mvestment climate, 1t will des.
troy the industry in this country? I
think, anyone who 1s making that
kind of a claim 1s not fully aware of
the situation Therefore, Sir, this 1s
not golng to cause any damage to any-

one and let me make 1t clear that
the Prime Minister had met the
industralists repeatedly. He

told the m that he was not hiding
anything He told them that the coun-
try wag facing a difficult  situation
“Would you be kind enough to tell
us in what way you can contribute?
And you must contribute because you
are 1n a position to  contribute
We can’t go to the common man we
can’t go to Laxman, we can’'t go to the

the man in the street and so you
must pay up” Therefore, this was
done, after warning the corporate

sector, after warning the ndustrial-
i1stg of this country that they would
also have to make a contribution this
year to this

And a point was made that the
Prime Minister had said that no levy
would be imposed and I suddenly
came out with it, When the Prime
Minister made that statement in”
Caleutta, he made it in the belief that
this had already been announced I
will tell you why this misunderstan-
ding came This whole thing is not ad
hoc It is not as if it was coming out
piecemeal We had taken a decision
in regard to the total quantum of
revenue mobilisation within thig year
at one point of time We sat down,
looked at the fiscal position, the Bud-
get deficait ang decided this is what
we must do I had to impose those
levies in regard to customs duties and”
excise duties which T could do within
my own rights given by this Parlia-
ment But for the other, for the in-
come-tax surcharge, for the deprecia-
tion allowance T had to come to Par-
hiament ang the Parliament Session

A

A
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had already been called, So I haqg to
wait And in this that confusion was
created Both kmdg of confusion, one
that we are doing 1t piecemeal as 1if
we did this today an then we are
coming! with this now and tomorrow
We might come with something else.
It 138 not (Interruption) .Some 1m-
pression has gone round. Sgo there
15 absolutely no ad hocism The mea-
~ures that we  have taken,

been taken with due
-ﬂﬂgeratxon, after careful thought,
after analysing the total impact of
these measures on all sectors of the
mdustry, on the economy and on the
people at large And I make bold to
say, sir, that because there 1s a large
share of direct taxation in our levies,
1t1s going to have an antiinflationary
, 1mpact because we are gomng to mop
up that money from the market
which would have been otherwise cir-
culated Only through the customs
levies, there might be some little im-
pact but that impact, as I have said,
will be minimum I make bold to say
that we have not done anything which
is going to affect the comman, man,
the poor man and the levies are goimng
to touch only the rich, the well-to-do,
the affluent and they have every rea-
son to pay up 1 will end my speech,
Sir,..

DR G VIJAYA MOHAN REDDY
4What about black money?

SHRI YASHWANT SINHA As 1
have said in the beginning, I have
made that point that the options are
extremely limited A demand was
made that we should comeout with
a white paper In a month’s time we
will be coming with the Economic
Survey; 1n a month and half we will
be coming with the Budget It has
been said that I have not dealt with
that, I have not dealt with this in this

tement This statement 1s not a
white paper. It 1s not a comprehensive
policy statement of the Governmex}t
on economic  issues, on economic
policy It only deals with the Iimited
1ssues of the day. with the balance of
payments and with the fiscal deficit
and gives some indication of the goals
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for the future. But we have an op-
portunity to deal with it, the question
of black market, for instance Now
we have to apply our mind afresh to
these problems because I am conscious
of the fact that the former Fmance
Minister said 1n his Budget speech that
steps would be taken to absorb this
black money or to make schemes for
black money, but when I went to the
Finance Ministry, I found not a single
scheme had been drawnup So we
have to apply our mind afresh to all
these problems These are all delicate,
dangerous, 1ssues and they cannot be
tackled in a huff; they will have to be
done with due and deliberate care
Sir, I end, as I said, by making an
appeal

DR. G VIJAYA MOHAN REDDY:
What about stashing away of money
in foreign banks? By not repatriating
money on exports, fair proceeds from
exports, jont commercial ventures,
earning profits, so much money 1s be-
ing stashed away in foreign banks
How are you going to get it back? The
estimates are that thousands of crores
are stashed away n foreign banks

SHRI YASHWANT SINHA Sir, the
point which the hon. Member, Mr.
Vijaya Mohan Reddy, has made 1s
very relevant If there 1s a newspaper
report saving that Rs 8,000 or
Rs 20,000 or Rs 14,000 crores have
been stashed away, that needs some
mvestigation The pomnt I am making
is In our system, worldwide, every
supplier gives suppher’s credit It
could be 90 days, it could be 180 days,
1t could be 360 days, depending on
the commodity or the product in
which he 13 trading Foreign supplers
give credit to our importers and our
exporters give credit to foreign im-
porters It goes on and that 1s why
computing our overall external debt
these short-term things are not taken
into account because the three-month
credit might be realised 1in three
months’ time But the poimnt that you
have made has a general bearing I
would Iike to tell you that one of the
first things which I told the Reserve
Bank of India after taking over as
Finance Minister was that they should
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look at the pipeline which holds the
foreign exchange through the various
deals, exports And I told them that
they should look at every major trans-
action and see that we are able to
realise the money within the stipulat-
ed period and that on no account
should thev permt 1t to remamn
abroad That instruction I have al-
ready given

SHRI J P JAVALI (Karnataka)
What about the unaccounted money?

SHRI YASHWANT SINHA Unac-
counted money 1s unaccounted money.

SHRI S. B CHAVAN I was waiting
111l you fimished and thereafter I want-
ed to ask vou certain questions But
since everybody was interrupting and
you seem to be on the point of saying
that we are at the fag end of the dis-
cussion, I might as well ask you Tight
now This 1s just an exercise to under-
stand each other in order to find out
the position about the defiait which
has been vomnted out The way you
have explained the whole thing con-
firms the apprehensions that we have
1in our mmnd I would like to have m-
formation only on two questions The
first 1s about the banking system 1
would like to know whether the Gov-
ernment has been able to pay back the
total amount 1nvolved in the loan
waiver scheme, whether 1t has been
able to reimburse the banks under
the loan waiver scheme It was sup-
posed to be an obligation on the banks
and the banks have done their yob  If
they are not reimbursed, then, of
course, the entire banking system will
collanse There 1s one thing Have the
modifications which were suggested
later on, which your predecessor had
conceded on the floor of the House,
have those Instructions, been sent tc
all the State Governments and the
bsnking sector? This was another
point which I had made The third 1s
this In fact, I would like to compli-
ment you for saving about Rs 1850
crores as 5 part of 10 per cent ex-
wenditure My ‘'only apprehension 1s
this Let not every adminjstrative
Minstry treat this 1s a kind of obliga-
tion which 1t has fulfilled the DA and
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other obhgations which 1t was suppos-
ed to adjust within the sanctioned
amount, and ask for that amount from
the Finance Ministry which will defi-
nitely add to your deficit. These are
the three pomnts on which I would
like to understand the situation

SHRI YASHWANT SINHA As

as the first point which Mr Ch/:r\
has made 1s concerned, let me mak'z’v
absolutely clear that there 1s no W
m which the Government can allow

the banks to collapse. Therefore, he

burden will not be on the banks. The

burden 1s not on the banks It 1s on-

account which we will settle with

the Reserve Bank of India which was

to refinance the banks and the NABA-

RD which was supposed to refinance

the cooperatives. This 1s a continuous

process because the scheme of loan

waiver 1 the previous Government

had undergone repeated changes 1n its

nature, in s scope, in 1its spread

So repeatedly various kinds of
estimates  were made, various
kinds of modifications had to

be made. This a continuous process

which 1s going on and we are keeping

track of it, the Reserve Bank of India

1s keeping track of 1t, the NABARD

15 keeping track of it And we are

making sure that no bank, whether it

1S a cooperative bank or a grameen

Lank or a scheduled bank, will suffer

m the process It 1s our major concern

at this point of time to prevent the en-

tire rural credit structure from col-

lapsing And I can assure you that we

shall do our best to maintamn the rural

credit structure because its collapse

would be disastrous Therefore, every-

thing we can do to keep the banks go-
mg will be done, to make sure that

on the one hand the commtments

are met and on the other the banks

are reimbursed of whatever loans they

have waived I was just referring to
the figure of one thousand crores 4%~
the Budget estimate which, as I sald,

was very unrealistic if the former

Finance Minister had made 1t That is

as far as that is concerned

With regard to the other point about
DA and other things, it is not that the
demands are new



381

Clarification on State-
ment of Mimister

SHRI S B CHAVAN: Only a figure
of Rs 100 crores was provided imn the
Budget agamst DA and by now, I
thing, four or five instalments of DA
must have been given and periodically

. the demand comes and you know how
much 1ts costs the Government So,
that figure of Rs 100 crores 1s a gross
underestimate The previous practice
was to adjust this within the sanction-
~ed amount,
i

! SHRI YASHWANT SINHA  That
's the practice which we are also fol-
lowing this year In other words, any
mcrease mm DA, m fact, any increase
in any additional 1tem, we are nsist-

mg, should be met by matching
savings within the budget of that
Minsstry.

SHRI P. SHIV SHANKER Other
than this ten per cent?

SHRI YASHWANT SINHA  Yes.

SHRI P SHIV SHANKER That is
the point

SHRI YASHWANT SINHA Yes,
that 1s the practice that 15 going on
and we are strictly following this

PROF SOURENDRA BHATTA-
CHARJEE Can you give us some of
your ideas on the rationalisation of
_subsidies?

SHRI YASHWANT SINHA When
v talk of reducing the revenue ex-
 penditure of the Government, we are
all aware of the difficulties of that
" task because, again, we are 1n a strait-
jacket There 1s a certamn establish-
ment expenditure and that establish-
ment expenditure will grow 1n a cer-
tamn proportion There 1s a certamn
i.terest liability which has to be met
and there 1s no way wm which you can
escape from the interest hiability or
“debt-servicing hability Then, the re-
quirement of Defence has to be met
and then there are subsidies As far
as subsidies are concerned,1fis true
that over a period of time these sub-
sidies have grown to very serious pro-
portions in our Budget We started the
fertihizer subsidy way back in 1981
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With what? With something like Rs.
250 crores or Rs 280 crores. But today
they are touching the figure of Rs.
5,000 crores or so Then there are food
s'1bsidies. I have said 1n my statement
that we shall make an effort to ration-
alise them What do we mean by
rationalisation? Again, to make sure
that the common man 1s not hurt, the
common man who 1s to and
who should get the Dbenefit
of any Government subsidy
should continue to get it But
anyone who can afford to pay a
higher price should do that And this
13 what I mean by rationalisation As
far as the detailed schemes are con-
cerned, we will have to work them
out But let me tell you that subsidy
15 only a part of the Budget wherein
savings can be done, substantial sav-
ings can be done as they should be
done and that 1s how we cover or
keep our revenue expenditure within
Iimits
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Today, 75 per cent of our total ex-
penditure is revenue expenditure and

1t 1s very dangerous signal
We must be able to keep our
revenue expenditure down

in order to make more money avail-
able for development If we allow the
revenue expenditure to run away,
then that will absorb all the develop-
mental expenditure and the country
will stand to lose greaily as a result
of that development Therefore, that.
as I have said, will be our effort

1 will end by saying that it will be
our to do what I have said earlier As I
have said earlier, we are In a strait-
jacket and our options are Timited.
Even then, as I said, the Government
will not be found wanting in courage,
n decisiveness and in taking bold de-
cisions and, as far as I myself am con-
cerned, I can assure the House that 1
shall certamnly not be found wanting.
I shall do my duty fully by this coun-
try and 1t will be my endeavour, as 1t
will be the endeavour of this Govern-
ment to pull the country back from
disaster to which

the bring of
1t has been taken and take
1t back and put it back on the

rails again and make 1t absolutely
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healthy agamn. This will be the short-
term measure 1n the next three or
four years. Thank you, Sir

SHRI P. SHIV SHANKER While
we compliment you on the exposition
of the subject which you have made
so well I would like to make one ob-
servation here which has been agitat-
ing me Whether you are really reahs-
tic about getting Rs 350 crores from
the publicsector, except oil companies
I doubt. Of course, you might have
done your arithmetic. You will have
to do a little more for the purpose of
being very clear whether you will be
able to get Rs. 350 crores But in spite
of tos 'we Toust congratulate you for
the manner in which you have been
able to give the exposition of the en-
tire subject.

Thank you.

SHRI N. K. P. SALVE A word and
I have fimished Mr. Finance Minster,
we are considerably chastened by the
very honest and forthright evaluation
you have tried to make of your econo-
mic compulsions But what has im-
pressed us immensely, and I compli-
ment you for that, 1s the sincerety of
approach. We wish youall the best
We wish you all the best 1n your end-
eavours to curtail .he non-develop-
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mental Government  expenditus
which has been the curse of th
country for the preceding sever:
years. And 1f you can succeed in dom ;
that, you would have rendered-nev: -
mind 1f you are a Government of (.
people’--you would have rendered th:
greatest service for the benefit of .

SHRI P. SHIV SHANKER. I woul
say that 1s all the more reason wh,
you can take risks!' (Interruptions)

SHRI NKP SALVE That would
be a httle unchantable. No risk We
are there to support you But if that
1s done, I think the greatest servic: _-
wauld have heen rendeved m the fisce
field of this country ’

Thank you, Sir.

THE VICE-CHAIRMAN (SHR.
BHASKAR ANNAJI MASODKAR)*
The House stands adjourned till 7th
1lo’clock.

The House then adjournec
at two minutes past eight o1
the clock till eleven of the
clock on Mocuday, the 7th
January, 1091



